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short-term scheme bu;  unfortu-
nately, Madam, no funds have been
made available with the Government
of West Bengal to implement the
short term scheme. The rapid erosion
of the emhankment near Malda and
Murshidabaq over the past few
monthg has aready  affected the
afflux dam of the Jangipur barrage
and vast areas in the Dhulian sub-
division of Murshidabad gistrict. The
Farakka barrage itself might be hit
by the raid erosion soon if proper
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protective measures are not taken
immediately,
It is further reported that the

Farakka Barrage authorities have
already sent a Rs. 11.20 crore scheme
for the protection of right bank of
the Gangy between Jessop Colony
and Nayansukh. Again the Centre
has not released any money to the
barrage authorities for these prog-
rammes.

I kinvite the attention of the Gov-
ernment to immediately release the
funds in order to avoid the total des-
truction of the National Highways,
State Highways, Rafilway lines and
lastly densely populated areas in
Malda and Murshidabag districts in
North  Bengal from erosion. I
hope the Government of India
particularly the Prime Minister, who
holds the Finance portfolio, would
take appropriate action, Thank you.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF DEFENCE

SHRI SURESH KALMADI (Maha-
rashtra): Madam Deputy Chairman,
today’s discussion on the working of
the Defence Ministry takes place at
a time when the challenges posed to
the country are much greater than
ever before. We find that the threat
to the security environment js heigh-
tened by the emergence of a Washing-
ton-Beijing-Islamabad axis, The Indian
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public is showing signs of awareness
of and concern at this new danger,
The common man, the citizen, has
not at al} grudged the increase in the
budget, as he has 'realised that the
territorial  integrity and sovereignty
of the country are paramount and
there can be no compromises on this.

Madam, the armed forces have been
and do remain the symbol of unity
in diversity and there should be no
attempt to politicise defence matters.
Nationa] security must be kept above
partisan politics, All parties will
have to shed their pride and prejudices
if nationa] security is not to become
a hostage to inflammed domestic dis-
cords,

Another point which we must take
into account in a defence debate is
not to look at it in a narrow sense
but in a much broader sense, Over
the years we know that we cannot
just discuss defence in the context of
threat from Pakistan but we have to
discuss it in a much broader perspec-
tive. A sound economy, a strong
industrial base, a capacity to keep
pace with science and technology, a
dynamic foreign affairs and keeping
abreast with international affairs—
are prerequisites in national security
in the real sense of the term.

Madam, in today’s newspapers there
is some alarming news about the
letter written by the Prime Minister
of Pakistan, Mr. Junejo, to President
Reagan, which was sent through a
Senator, This was disclosed by the
New York Times. Madam, if the
United States succumbs to this move,
it will be almost an act of war against
this country. The pilots who are
going to man the AWACS are to be
American, The AWACS itself is
going to be obtained on lease. So in
fact it is not going to be a Pakistani
AWACS; it is going to be an American
AWACS manned by American pilots,
overseeing the Indian borders. I feel
personally that it is nothing short of
an act of war in case the US succumb
to this request of Pakistan. They
have been talking about Afghanistan
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and intrusions from Afghanistan. But
both the types of AWACS which they
might be getting are not very effec-
tive in the mountain regions. It is
effective only against India because
our air bases are near by and one
can see right up to New Delhi, So,
the threat is  definitely directed to-
'wards India.

Madam, Pakistan is now asking for
AWACS on lease—not that they have
not got the money. They very well
have the money. But it is to circum-
vent the strong  objection in the
American Congress to giving AWACS
to Pakistan because of its potential
for nuclear bomp explosion or the
capacity of Pakistan in the nuclear
field and, therefore, they will not
probably sell the AWACS to Pakis-
tan. Now, to circumvent that they
have gone in for AWACS on leage.
But, to get AWACS even on lease is
not easy under the US pdocedure.
The US laws very well say that only
in case the AWACS are in surplus or
any US equipment is in surplus that
it can be given on lease. As of now
the United States does not have any
surplus AWACS. But it may say, if
it 'wants to oblige Pakistan, that there
are two AWACS lying surplus in
Saudi Arabia which they do not need.
That could be one way. The other
way could be: There are two AWACS
being modified in the United Stafes,
which belong to Egypt and, if Egypt
allows, those two might be sent to
Pakistan. Even now, if they do not
get the AWACS, Senator Humphrey
is already in the process of drafting
a legislation for giving AWACS on
lease to Pakistan which, indeed, is &
very, very dangerous sign. This
single move of giving AWACS to
Pakistan is very dangerous and, I
think, since Independence there has
been no move more dangerous than
this because, with this one equipment
Pakistan will get a definite technolo-
gical edge over India. And therein
lies the danger,

Madam, you are aware that AWACS
is a command post in the sky. From
there they can direct their aircraft to
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Indian bases and guide them back.
From the sky the AWACS can moni-
tor ajrcraft which are even taxing in
places as far away as Hindon near
New Delhi. So, this is the danger.
Ang AWACS, with the F-16 aircraft
which has a long range—it can come
up to New Delhj and go back—is the
most dangerous combination which the
United States is arming Pakistan with.
In their first aid which was of the
order of $ 3.2  billion, they gave
Pakistan 40 F-16s. This aid expires

in September this year. Again there

is another back-up coming. That is
the $ 4.2 billion package which starts
in October this year, In that pack-
age they have asked for 80 F-16 air-
craft. Also the F-16 C aircraft have
been asked for by Pakistan and this
is definitely going to upset the military
balance. Therefore, I do not know
why the United States, which is sup-
posed to be the strongest democracy
in the world, while on the one hand
they say that India is the biggest
democracy in the World, are so
strongly supporting dictatorial regimes
al] over the world. I cannot under-
stand this. Also, Pakistan is getting
500 Sidewinders. ... (Interruptions)
They are giving 500 air-to-air side-
winder missiles, not just normal
migsiles, These are AMIL, missiles
which are the world’s most advanced
close-combat missiles, This is what
they have already received. And
under this new aid package they are
going to receive another 1,000 side-
winder missiles,

Madam, they say that it is for use
against Afghanistan. What are they
taking about? They have 250 front-
line aircraft. The Pakistani air force
airerafty are often  fitted with side-
winders. The Afghanistan air force
does not have even 90 frontline air-
craft. Are they going to be used
against Afghanistan? Or are they .
thinking that they have to combat the
entire Russian, USSR air force?
Madam, one thing is very clear that
these sidewinder missiles have  got
only one target, and that is us, and
there is no doubt about it.
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Quite correct,

SHRI SURESH KALMADI: Madam,
in this aid package also they are going
to receive low-level radar equipment,
“also automatic data-handling equip-
ment ang also sophisticated surface-to-
“air missiles.

Madam, the symbol of the United
States-Pakistan-China collusion plan is
the F-7 fighter for which the US is
providing the technology, the Chinese
are providing the air-frame and Pak-
istan is providing the infrastructure.
This aircraft ¥-7 fighter, is going to
be the symbol of their joint co-opera-
tion to be used against this country.

(Maharashtra):

Madam, they are also going to
acquire tanks. They are, in the new
aid, seeking 100 M-60 tanks, and they
are also asking for the best mobile
tanks in the world, that is, M1 tanks,
This, indeed, is the most sophisticated
tank in the world, and that also, the
United States is thinking of giving
to Pakistan.

Madam,  as far as the navy is con-
cerned, they cannot raise the Afghan
bogey. They have raised another
bogey altogether for justifying acquir-
ing of arms from the United States.
And that is the acquisition of the
second aireraft cardier which India has
just acquired, the Hermes. Madam, 1
do not know why the United States
is sharing the Pakistan’s perception in
that manner. When they think  of
aircraft carrier, it is a big aircraft
carrier, which has 90 aircraft on
board. They do not realise that our
aircraft carriers, whether Vikrant or
Hermes, carry just about 8§ or 10 Sea
Harrier aircraft on board. It is very
small,

Why have we gone in for the second
aircraft  carrier, Madam? You are
aware that the first aircraft carrier,
Vikant, could not be used during the
Indo-Pakistan war in 1965 because it
was under maintenance. You are also
aware that even the 1971 war Vikrant
hag almost missed due to s major
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But the Chief of the Naval
Staff at that time decided to press on
with the aircraft carrier, and so the
aircraft carrier was used in 1371. But,
Madam, there has to be regular ruain-
tenance of aircraft carriers every one
and-a-half years to two years for a
period ¢f time, So, at all times we
do nave one altiraft carrier available
for utse. That is one of the main
reasuiis why we have gone in for the
second aircraft carrier. And Pakistan
is making a lot of hullabalon about
the second sircraf; carrier.
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Madam, this is to receive more aid.
They have been promised the P 3C
Orion maritime reconnaisance aircraft,
Also, Madam, their strike capabiliiy
has been added Lty a squadron of 17
Mirage-3 aircrafi with exocet missiles.
They also have destroyers—you are
aware already—which are equipped
with the most modern missiles in the
world i.e. the Harpoon Missiles. Al.
ready their destroyers are armed
with and they continue to get these
get these missiles in a big manner.
They just received two submarines
and another eight missile-equipped
boats also. So, we are indeed facing
an arms race, a mad scramble for the
Hest technology for arms which is
more dangerous. The latest US tech-
nology is sought to be inducted in the
Pakistan Armed Forces. You are
aware also that when we had Brass-
tacks exercises, we had informed Pa-
kistan about the timing, about the lo-
cation about the size or level of the
exercise, but in spite of that they
brought in their armours into the
Sukkhargarh bulge, they brought it
into the Fazilka-Ferozepur gector.
Thereby the Indian armed forces had
to move along the entire Border and
take posts where wsually the BSF
is existing. So, a tension was creat-
ed. It was defused by the initiative
taken by our side, by sending the
Foreign Secretary. And then we
came to ap understanding. In spite
of all these threats of Pakistan, India
continues to desire peace with Pak..
istan on the basig of the Simla Ag-
reement, g
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China is all set to improve its rela-
tions with the United States and with
the Soviet Union. It has improved
its relationg with the Soviet Union
over the period of last three or four
years to a great extent. Thereby it
'nas been able to disengage troops
from the Sino-Soviet border.  These
troops are now being massed in the
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Tibet border. There is a feverish
activity in the Tibet belt. They have
made runways and roads. Their air-

craft and fighterg can take off in all
weathers. Their aircraft and air-
fitelds have been so developed that
thzy are operational even during the
winter. So, thig clearly is a threat
to us. You are aware that there was
an intrusion in the Sumdorong Chu
Valley, China hag also lodged a pro-
test about our declaring Arunachal
Pradesh as g State, which is an integ-
ra] part of this country. They have
been raking up the border issue time
and again. And after the Chinese int-
rusion last year, we havehadto take
up defensive positions al] along the
India-China border. China is trying
to become the third largest power in
the world by the year 2,000. It has
approached the US and is receiving
active support in its request for com-
puters, electronics, avionics and mo-
dern military technology. Today
China has over 5,000 front-line air-
craft. Of course, it has MIG 15, 17,
19 and 21. It also hag moderen F.8
and A-5 fighters. Tt has TU-16 and
I1.-12 bombers. But the most impor-
tant of all is that it has surface-fo-
gurface missiles which have been de-
veloped by China from the year 1966.
These missiles have been targeted to
vital areas and vital places in this
country. They have TU-16 bomber
which has a range upto
1100 nautical miles and
back with nuclear capabi-
Bty. It can be either conventional
or nuclear bombers. Madam, this
is indeed one of the major threats
which our country ig facing. There is
also the possibility of Chines wea-
pons being transferred to Pakistanir
the event of a war. Madam, to coun-
ter these threats, the Government

1.00p. a1,
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have done well to
ward a defence bplan
90 and the main thrust of
this defence plan is modernisation.
Keeping in view the perspective of
security, environment and induction
of latest technoiogy weapon system
by our neighbours...

THE DEPUTY CHAIRMAN: Ple-
ase try to conclude,

SHRI SURESH KALMADI: Mad-
am, I have been given 45 minutes to
speak and I  have started at
12.45P.Mm,

THE D¥PUTY CHAIRMAN: I do
not know. Does not matter, you
can continue.

SHRI SURESH KALMADI: I Will
not delay lunch break.

THE DEPUTY CHAIRMAN: We:
may not fiave our lunch break  to-
day.

bring for--
for 1985—-

SHRI SURESH KALMADI: Mad-
am, I must congratulate the Govern-
ment for thinking in terms of g pers-
pective defence plan upto 2000 A.D,
in which they will try to adapt all
the impoited technologies etc. I azlso
congratulate the Raksha Mantri and
Raksha Rajya Mantri for coming out
with one of the best and one of the
most revolutionary budgets ever so
far. They have recognised that mod-
ernisatiorr is the need of the hour and
made a provision of Rs. 1,250 crores
out of Rs. 4,500 crores in the defence
budget. I think it ig the one single
even that is going to give a new look
to the country’s defence forces. Mo-
dernisation has become essential to
effectively achieve an efficient com-
mand, control communication and
engines gyndrome. A capital invest-
ment has been made for the first time -
for aircraft and aero-engineg for the
Air Force and Navy to the extent of
Rs. 14 crores. Thig is very good.

Sim'larly, for equipment Rs. 790"
crores for heavy vehicle Rs,
13 crores has been earmarked,

All these years I have noticed that
there hag not been enough money to
buy rthe equipment, etc., and  even
for maintenance you had to see the-
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.capital outlay. But thig specific am-
<ount for equipment, aircraft, aero-
engines, etc, for the first time will
definitely take us to the path of new
technology. I think this wag the
much needeq dose which our defence
forces wanted and I congratulate the
Government for having identified
their priorities in a rightful way.
They *have done a lot of home work
for coming out with a right budget.
I am sure the amount being given for
‘the right places will be seen for many
“years to come and for generations to
come, Madam, this will also help in
-our goal of self-reliance, I would
-also like to congratulate the Raksha
Mantri and the Rajya Raksha Man-
tri for the decision to do away with
middlemen in 311 Defence deals. This
saves; as | said, hundreds of crores of
rupees in Defence purchases now abkd
in future; especially now, since the
Budget is going up, the Budget for
capital equipment js going up, and
doing away with middlemen has been
a good thing and a lost of money has
‘been saved. But all the traditional
middlemen and agents who have been
in the Detence deals have not liked it.
"They are hiting back in some way or
other. They are spreading stories.
“We should be careful. We should
not fall prey to such gossip. Today's
newspaper, The Hindu, carries 2
story. Yesterday’s Hindu also carri-
ed a slory. But today’s Hindu has
-said that it wrongly reported. That
ic why the Opposition today in the
‘Zero Eour did not get up. They did
not yet up to say, “Sorry, yesterday
we got up on a wrong assumption”.
T shall read out today’s Hindu. The
Opposition made a lot of noise yester-
day on the basis of yesterday’s
Hindu. T shall read out just the re-
“Yevant paragraph. “The Hindu of 28th
April that—

“The Prime Minister, Mr. Rajiv
Gandhi, hag told a conference of
Army Commanders that the ©pre-
sent Prime Min'ster of Sweden,
Mr. Carlsson, had clarified that the
arrangement ruling out middlemen
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and non-Governmental agents had
been followed and that no money
has been paid to any Swiss Bank,
This report was based on a misrea-
ding of a reference contained n the
officially released summary of what
the Prime Minister had said in a
closeqd meeting. According to the
release the Prime Minister pointed
out that the negotiation and pur-
chase of 155mm Swedish howitzer
wag meticulously handled. He re-
iterated that he made it clear to the
Swidish Prime Minister, Mr. Olof
Palme, that there should be no mid-
dlemen. The guns should be good
and the prices reasonable. Sweden
had confirmed that there was no
middleman and no money was paid
in a Swiss Bank. The misreading
of what the Indian Prime Minister
was reported to have said wag con-
veyed from India and the report
served inadvertently ag a basis for
making further inquiries in Stock-
holm with the Press Secretary of
the Swedish Prime Minister, Mr.
carlsson.”

So, on the basis of a wrong report
filed by The Hindu a press release
wag given after the Commanders’
Conference. All the press had rece-
ived it. No other newspaper report-
ed it; only The Hindu had the cour-
age to come out with...

SHRI K. MOHANAN (Kerala):
The Prime Minister himself conceded
that there was something wrong in
the press releage itself, not Hindu,
Why are you blaming The Hindu.
why are you blaming the press? The
Prime Minister has iconceded that
there wag something wrong.

SHRy1 SURESH KALMADI: On the
basis of that they have talked to the
Press Secretary of the Swedish Prime
Minister. On the basig of this re-
port of a Hindu correspondent the
Swedish Radio went to the Prime
Minister of their country, Mr. Carls-
son, and asked him for his reaction.
On the basis of 3 wrong Treport of
The Hindu, the Swedish Radio...
(Interruptions) . When it comeg to
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whatever suits you in The Hindu, you
take it and what does not suit you,
you do not want to look gt it. Yes-
terday for them The Hindu was a

gospel. I will read out from The
Hindu:
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“The Swedish Radio was also ask-
ed for its reaction on the latest
development, The Radio’s news
section basing jtself on information
conveyed by The Hindu from India
through its Specia)] Correspondent,
obtained the reaction ot Mr. Carls-
" son”

T want to say The Hindu retraced the
inaccuracy involved in the report
published which served as a basis for
inquiring what the Swedish Prime
Minister told the Indian Prime Min-
ister. The Hindu has at least ex-
pbressed its regret. But what did the
Opposition do?  Are they going to
apologise? The Swedish Radio ‘*as
come out with a false report. from
The Hindu. 1 would like to say that
... (Interruptions).

SHRI K. MOHANAN: Are we the

culprits? You people are talking as
if we are the culprits! Fantastic!
(Interruptions),

SHRI SURESH KALMADI: All
that we are saying is this;: Don’t go
by the Press reports. (Interruptions).

SHRIMATI RENUKA CHOWDHU-
RY (Andhra Pradesh): That is preci-
sely what we are saying. (Interrup-
tions) .

SHRI SURESH KALMADI: Ma-
dam, the Prime Minister has said
that he will take Parliament into con-

fidence. .. (Interruptions) ... The Go-
vernment have said that thevy  will
take Parliament into confidence.

‘When they have said that they will
take Parliament into confidence, 1
do not know why they keep getting
up. The Swedish Radio has gone on
the basig of a false Press roport from
the Fong Kong based gentleman and
a similar story was sent from here
without wverifying the facts...(Inter-
ruptions) ...Again, Madam, T want
ta say that on Defence, it any allega-
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tions come up, they must be taken up

and we should not go by the Press

reports and that is all that I want to

say.

SHRIMATI RENUKA CHOWDH-
URY: That is exactly what we are
also saying. (Interruptions).

SHRI SURESH KALMADI. Now,
Madam, I would like to point out that
the Air Force has been given 3 bud-
get of Rs. 2,775 crores which is about
29 per cent of the Budget. The
IAF ig just about acquiring
acquiring two squadrons of the lates!
MIG-29 aircraft which will definitely
go a long way in modernising our
Force. The backbone of the Air
force continues to be the MIG-21
base aircraft supported by the Mir-
age-2000 of which we are going to
get a few more which is good for air
superiority role as well as ground
two squadrong of the latest
attack role. Also, the acquisition of
the MIG-27 is good in whose case the
production hag started in the HAL
and this wil] take the Indian  Air
Force into the era of laser—and com-
puter-controlled air-to-ground missil-
es. Also, we have the Jaguar which
ig a deep penetration aircraft. Our
transport fleet was getting obsolete.
We had the Packet aircraft and that
has been replaced by the AN-32 and
our ageing AN-12s are being replaced
bv IL-76. But there have been some
complaints about both these types of
alreraft. 1 woulg like the Raksha
Mantri to look into those complaints
They say that the AN-32 aircraft has
a high noise level and also vibration
level and that the IL-76 is too big and
it is not alwayg utilized. So, before
we go in for the purchase of any move
of these two types of aircraft. trans-
port aircraft, T would request the
Government to look into these com-
laints further.

Madam, earlier there was a svate
of aireraft accidents and I have been
raisine the matter os Air Force air-
craft accidents during the last two
years. But I am happy to say that
during the last few months we have
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not had the same accident rate...
(Interruptions)

SHRI K. MOHANAN: Is it becaus>
you have come out of it (Interrup-
tions). Is it because you have gone
to that side? (Interruptions)

SHRI SURESH KALMADI: It is
just a coincidence. .. (Interruptions)

THE DEPUTY CHAIRMAN: No
interruptions, please. Let him conti-
nue.  oolil

SHRI SURESH KALMADI: Ma-
dam, the La Fontaine Committee has
gone into the flight safety aspect and
I do not know whether the accident
rate was a little low after this or
whether concrete measures have been
taken by the Air Force. There are
three factors that cause accidents.
One ig technica] defect, the second is
human error and the third is bird
strike. On the technical defects part
and on the human error part, there
fave been a lot of instrutions which
have been sent and I am aware of
that. With regard to the bird strike
part of the matter, I think the Gov-
ernment has brought in bird hazard
combat teams in five selected airfields.
But I think more work will have to
be done in this field. We will have
to think in termg of bird repellents
which are widely used in the U.S.A.
. We will have to be sure that there is
no garbage about 10 kms. from the air-
field. All this we will have to ensure,

Madam, also, the main thing about
the Air Force is that it has about 45
squadrons,s today. The Subramanian
Commission had said quite a few years
back that the level, the optimum
level, the correct level, for the Air
Force should be about 65 squardons.
So the Government might think, in
the present security environment,
whether we must reach that target
of 65 squadrons as Soon as possible.

Madam, as far as the Air Force air-
crafts are concerned, the situation, by
and large, is all right. But one area
which voncerng me is the area of air
defence. We are quite vulnerable at
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the moment. We have to improve cur
systems, whether they be surface-to-
air missiles, whether be electronic
counter measures oy the EECM, or
radar, Madam, the reaction time for
Pakistani air fields by F-16 is just 10
to 20 minutes to most of our air fields..
And there is also no reason to believe
that the Ug satellite pictures ang US
intelligence will not be available to
the Pakistanis, Madam, air defence
consists of detection, identification,.
interception and destruction.

There is need for more communica-
tion. Communications are important.
We must acquire automatic data
handling system which Pakistan al-
ready has. I think a lot more budget
hag to be poureq intg this because
the United States puts inabout 15 per
cent of the Defence budget in com-
munications, which we are noy doing.
I think it is very essential that more
amounts musy be given for Communi-
cations, Madam, the radars which...
(Intizrruptions) .

THE DEPUTY CHAIRMAN. You
have five minutes more. .. (Interrup.
tions) You try to sum up now.

SHRI SURESH KALMADI. Madam,
the Army has received a good budget
of Rs. 5500 crores. The main thing is
155mm, guns which are going to in-
crease the efficiency of the Army.
T.72 tanks, Russian tanks, which we
are going to manufacture in this
country, for "hich five more factories
are planned, is g very good thing.
Ang also the BNT infantry vehicles.

SHRI DIPEN GHOSH (West Ben-
gal): Is he giving us consultancy
services?

THE DEPUTY CHAIRMAN. No
interruptions please. Please continue.

SHRI SURESH KALMADI. For the
Soviet equipment. The modernisation
of Vijayanta tank and also the MBP
is being fitteq with imported engines
which will be outside the Seventh
Five Year Plan. Madam, we are getting
1500 torps. We have a very long coast
line and it is important that we go in:
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for the latest sea operations techno-
logy. We must go in for underwater
detection devices and alsg underwater
weapons. A preakthrough has been
made in torpedo technology. Now
there are torpedoes with a gbeedg of
50 kilometres which have entered the
world market. One such torpedo can
sink warships of 40,000 tonnes as well.

Coming to defence production, we
have increased the budget from 1280
crores to 1890 crores. It iy a good
thing. Especially the defence factories
have received a jump of 2680 crores
and this is for modernisation. It is a
good step New technology is being
brought in and it is replacing old anti-
quateq machinery. I think thig is one
very good step. In the budget also
they have decided to shed low tech-
nology areas such as boots, blankets,
binoculars, ete. to the civilian sector in
order to conentrate on strategic and
lethal weapons which ig indeed a good
thing, Madam, about commercial un-
dertakings which come ynder defence
production, I would say that their per-
formance hag not been as good as one
would desire it to be. Production has
gone up from 1810 croreg to 1880
crores and the total investment in the
defence public sector hag gong up from
850 crores to about 950 crores.

I think HAL has to pull itself up.
The record has not been good ag far
as HAL is concerned, I have been
expressing my doubts about the Light
Combat Aircraft. The Governmeant
ha- taken certain steps opn the cbiec-
tions raised. They have said that RD
199 engine is not up to the mark and
they have decideg to go in for F-404
engineg which iz a right decision be-
cause all the L.A.Cs. all over the
world have got this F-404 engine whe-
ther it is F-18 or Jet 39. It is a good
thing. The only thing is that we have
got 11 engines Is the Uniteg States
going to stick to its commitment? Has
the Uniteq States agreed to transfer
of technology of these 404 engines?
‘We are also trying to have a indige-
nous engine ready. Madam, T think we
have to take a definite guarantee from
the Unfted States or one day we might
regret,
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I may also point out that as far
ag stores are concerned, the inventry
has come down from 4800 crores to
4100 crores. It is a good thing that
there is tighter inventry control Indi-
genisation, hag also taken place. Trans-
fer to the civilian sector of the other
things which are not of strategic
value can obviate holding of large
reserves.

About R&D also, I think there is an
increase in budget. Five per cent of
the defence budget is for R & D and
that is a very healthy trend. But
the capital investment fin aircraft,
aero engines and equipment must
create a spin off in the civilian sector.
I would only like to point out that
production, R & D, ang inspection go
tegther. But I am surpriseq to find
that the budget for Inspection is very
low. Actually it has gone down from
0.71 per cent to 0.69 per cent in this
Budget. Madam, on the one hand,
the capital equipment cost is going
up. So, it is very important that
quality must be maintained. And
there is a definite case for Inspection
getting much more money.

Finally, Madam, the last portion of
my speech tfoday is on the service
conditions of the Armed Forces per-
sonnel, Parliament oweg it to itself
and the country that we look after
those who are defending our borders,
our shores and our skies. Equipment
ig imvortant. But the man behind the
equipment is also very important.
And from that point, this Fourth Pay
Commission giving Rs, 550 crores is a
stip in the right direction. Thig will
definitely help induct good people in
the Services. Also the Government
step like free ration which has been
given to the Servicemen and alsg the
decision, to de-link pay and rank are
good decisions. But a lot more has to
be done because We must attracy the
cream of the youth inty the Services.
On the one hand we are getting good
equipment, costly equipment. But on
the other, the ypeople manning them
also must be of the same calibre, We
must attract the best. We have not
been able tn set  We have tg get
much more. Why can’t we treat a pilot
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of a Mirage aircraft or a Jaguar air-
crafy which cost Rs. 30 crores as a
Managing Director of a Rs. 30 crore
firm? We have {0 change our outlook.
We have to get the best people be-
cause we are going into modern air-
craft, we are going into modern com-
puterisation, we are going into mo-
dern tanks. And we must look after
our Services. There is a lot more to
be done. We can give them income:
tax rebate, We can give them free
" housing. And we must alse look after
his service conditions. Today only 0.5
per cent of the Army reaches the
rank of a Brigadier. But in thy Civil
services, about 27 per cent of the TAS
reach  similar grade. So, there are
certain disparities. Algso, I hope that
sports will get attention in the Armed
Forces. We have geen of late that a
lot of sports centres are coming up.
And adequate budget must be kept
for the sports. Also, Madam, about
the resettlement of ex-servicemen,
there is the K. P. Singh Dcg Com-
mittee which went into the conditions
of ex-servicemen and they came out
with about 60 recommendationg out of
which 50 have already been imple-
menteq and ten are left, But, Madam,
I would like to point out that when
in service, the Serviceman is the res-
ponsibility of the Centre. The mo-
ment he retires, he is the responsibi-
lity of the State Government. And so
the State Governments are not co-
operating. They made several gugges-
tions like reservation of posts under
the State Government and the public
sector uyndertakings. Somg States are
yvet to do it. About ex-servicemen co-
operatives, some States are yet to do
it. Only Punjab ang Himachal Pra.
desh have done it. About the grants
to welfare fund also, the State Gov-
ernments have mot beep giving the
grants. Even the expenses of the
Sainik Boards are supposed to be
shared by the Centre and the States.
That they are mot doing. So, a lot
more hag to be done in this sector.
Madam, I think, there is need also
for debales since the Budget is in-
creasing. There is the need for debate,
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noy necessarily on purchaseg because
purchases is a different matter alto-
gether but definitely on what should
be the size of the Ammed Forces,
whether in today’s context of techno-
logy ang technological warfare we
require 1.5 million, army. Ig it re-
quired or should we reduce the Army
and go in for a bit of conscriptien
and get more equipment? Otherwise,
the pay and allowance segment is in-
creasing rapidly. So, this can be one
discussion. There can be a discussion
on whether to go in for an aircraft
or shoulq we go kn for missiles. This
is the need of a debate. T think we
must also discuss in an intense form
whether we should have the coacept
of aircraft carrier or not.

Finally, Madam, I would like to
end with a warning which the Prime
Minister gave at the Army Comman-
ders’ conference to be prepared for a
surprise attack. It is just possible. Let
us be eternally vigilant. Let us guard
our frontiers, our seas and our gkies,
Let us be prepared to face any conspi-
racy or collusion. Let us not listen to
rumours and I am sure we will come
out with flying colours and will
emerge ag a strong ang self-reliant
nation. Thank you.

THE DEPUTY CHAIRMAN. Now
the House gtands adjourned for lunch
and will meet again at 2.30 p.M.

The House then adjourned
for lunch at thirtyone minutes
past one of the clock.

The House reassembled after lunch
at thirty-four minutes past two of the
clock. The Vice-Chairman (Shri H.
Hanumanthappa) in the Chair,

SHRI M. A. BABY (Kerala): Thank
wou, Mr., Vice-Chairman, Sir. At
the outset, I would like to congratu-
late the defence personnel of our
country who have been displaying ex-
emplary disgMpline, who have been
showing immeasurable sense of sacri-
fice at times of crises and at times of
natural calamities, they have shown
how they can serve the country with
the same vigour ag they defend our
borders, seas and skies, in protecting
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the people from natural calamities.

Moreover, Sir. in our sub-contineat

we have had unfortunate experiences

of military intervening in political
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developments of the country. So
many bad experiences are there in
our sub-continent but self-restraint

and self-discipline with which  our
defence personnel have been beha-
ving after independence shows that
they need not be told again and
again thay they are not meant for
engaging themselves in internaj poli-
tical development. With all these
aspects in mind, on behalf of my
party I would like to congratulate
the defence personnel of our country
for their supreme sacrifices and ser-
vices to our country.

Sir, as we know, defence and
external affairs are closely related
subjects. If you are in g posilion

to pursue a very sound and success-
ful external affairs policy you may be
in a position to lessen the expendi-
ture on defence, which could be
utilized for more purposeful nationai
building activities. This we may
have to bear in mind. When we
say that external affairg and defence
are closely related subjects, we know
that the External Affairs Ministry
is doing the same thing with words,
that the army doeg with arms. When
the External Affairs Ministry in dip-
lomatic relationship and diplomatic
exercises use words, they need not
have to purchase words, they can use
words which are at their disposal, but
in the case of Defence Ministry, arms
at times are to be purchased. when
External Affairg Ministry uses words,
there can be omissions and commis-
sions, but when Defence Ministry
purchaseg arms, there will not be
cmission, there will be only commis-
sion. This aspect has come to the
fore with the developmentg in the
recent past: And so, it is quite
natural that my  friends in the
other side take part in the discussion
on Defence Ministry with a sense of
self-defence, 1 do not mean to say,
self-deception.

Sir, I go not know why our
friends from the other side and for
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that matter the Defence Ministry and
the Prime Minister himself hesitate:
to come out forthwith to agree with.
the proposal fromy our side to consti-
tute a probe into the so-called activi--
ties of corruption and kickbacks and
shabby defence deals with foreign
countries in the wake of increasing
charges gnd allegations. With the
support of the overwhelming majo--
rity of the other side, so many appa-
rently brave statements have been
made that nobody will be spared if

correct proof pinpoints the responsi-
bilily with someone, If you are so
confident, whay harms you ‘rom
agreeing to our proposal. Can't
you take us into confidence? Do you:
think that patriotism and sense for
security of our country are monopo-
lies of somebody who belongs to ong
political party? So far as we are con-
cerned, we feel that everybody in-
thig country is second, to none on the
question of patriotism and concern
for the security of our country un-
les otherwise proved. That is what
we say. So in the wake of so many
charges and counter-charges and
clouds of suspicion. to ward off these
suspicions and to put things clearly
before the people of our country, I
utilise this opportunity once again
to reiterate our demand that there
should be a parliamentary probe into
these charges. This is all the more
important even from the angle of the
morale of the defence personnel.
This is very important. Those who
are in the forefront, those who are
on the borders those who are in the
skleg and seas. when they heapr that
something rotten, not in Denmark or
Sweden, but somewhere else, has
happened, on arms purchases that’
affects their morale. So, to put
things in their proper perspective
and to ward off suspicion, only a
parliamentary probe, with eminent
persons, will help. This, I hope,
will 'be seriously considered by the
Ministry.

254

Sir, we raise this question with a
certain solid hack-up of eur own
experience. From some knowled--
geable sources, we came to know
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-that in the process of acquisition of
-arms from abroad, there were certain
points where some extraneous inte-
- rests could creep in. The Minister
.of States for Defence, who, in fact,
is senior in the Ministry in terms of
~stay in the Ministry, to the Cabinet
Minister, the other day, took pains
to explain in both Houses of Parlia-
ment the price negotiationg process.
But he did not throw proper light
-on one aspect that the final decision
is being taken in the Cabinet Com-
- mittee for Political Affairs. The hon.
Minister just said that he being a
junior Minister did not know whaat
happened in the Cabinet Committee
- for Poltical Affairs.

THE MINISTER OF STATE IN
THE DEPARTMENT OF DEFENCE
RESEARCH AND DEVELOPMENT
IN THE MINISTRY OF DEFENCE
(SHRI ARUN SINGH). I never said
that. 1 never said anything of the

" kind,

SHRI M. A. BABY: This has been
implicated.

SHRI ARUN SINGH: I am giving
a personal explanation I am, ag it
happens, the Minister of State in
the Ministry of Defence. That is a fact.
T am not a member of the Cabinet
- Committee on Politica] Affairs. That
is also a fact. But I have never
-once—neither in this House, nor in
the other House, noy in any other
forum-—ever said that I did not know
what happened in the CCPA. So
“kindly don’t misquote it.

SHRI M. A. BABY: Anyway, pre-
cisely thig aspect I would like to
bring to the notice of the House.
From the explanation given, it was

- quite clear that the process of acqui-
- sition of armg is a very long process
and there are cases concretely in rela-
tion to HDW class_f09 Submarines.
which was negotiated in the year
1980-81 where in the negotia-
tions in the Prise Negotiating Com-
mittee, the representative of t{he
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Navy opted for Kockum Submarine,
if my information is correct. The
representative of the Indian Navy
had quite a  justifiable reason in
opting for the Kockum submarines
because the HDW Class-209 sub.
marines, though considered to  be
good, belong to one generation be-
hind, and Kockum submarine is a
generation ahead and suitable 1o
Indian conditions. This wag the po-
sition of the representative from the
Indian Navy. He expressed it in
the meeting, If the information with

me is correct, in the third meeting ~
of the Price Negotiating Committee
the Navy man -was called aside
and told that he should not insist
that the Kockum submarine should
be more suitable for our country, So,
thig has happened. If this has hap-
pened, I expect an explanation
from the honourable Minister as fo
how this has happened. And if
this has happened, no one can ques-
tion the suspicion thai similar episo-
des would have happened whenever
the price negotiations are being
made, and we know tha; ultimately
the decision wil] be taken at the
highest level. Whatever transpires
ay the price negotiation meetings,
the final decision is being taken by
the Cabinet Committee for Political
Affairs—and here comeg the  polit-
cal element in the decision. It s
quite natural; I don't want to attri-
bute the responsibility to anyone. But,
in the Cabinet Committee for Politi-
cal Affairs the Prime Minister pre-
sides over the meetings and those who
are accessible to the Prime Minister
can naturally mention tha; in  the
bargain between the various firms
it would be better to select a parti-
cular firm. This is where the crux
of the matter comes. So, in this
background we don’y want to accuse -
the other side that their bona fdes
cannot be taken seriously; we do not
want to say so. We do not want to
engage in 5 competition ag to who
are more patriotic and who are
more concerned about the defence
of our country, But to ward off
suspicion to keep up the morale of
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our Defence forces, what we pro-
pose is, why can’t there be a high-
power committee including parlia-
mentarians who are knowledgeable
in these matters?  Fortunately,
especially  ip thig House we
have a few such knowedgeable
persons both from the angle of De-
fence and from the angle of Finance
and accountancy. Why can’t a high-
power committee of experts be cons-
tituted to scrutinize and decide on
the purchases of arms from
abroad, not every purchase but pur-
chases in which a substantial
amount jg involved say, Rs. 5 crores
or 10 crores which can be discussed
and decided upon., This is a specific
point which we would like to raise
and this will help improve the situa-
tion, There need not be any un-
warranted suspiicion on such matters
and if you cannot take such a high-
power committee into confidence,
then we have no other arrangement
to place. This js all the more im-
portant in the wake of the report
appearing in today’s Hindustan
Times—not relate to defence but
related to the purchase of heli-

copters  following pressure from
Britain, According to today’s
Hindustan Times report, these heli-

copters are not very suitable; they
are not working properly due to a
machine fault. This is reported in
today’s paper. So, when a substan-
tia] amount is involved in purchases
from abroad, we have a right to
scrutinize it. We won’t say that
everybody should be allowed to go
into all aspects, But Defence
cannot be kept as a sacred cow that
no one can touch., This s very im-
portant, Sir.

Second the overall perspective
of our defence. We understand that
given the geo-political situation
today, a country like India has to
spend money, substantial money for
our defence, We do not question the
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necessity of spending for

defence
because the

hreat from the Ameri-
m iS no more illusory,

Everyday We are reading reports
?\bout }iow the American imperialism
18 arming Pakistap with modern

equipment giving AWACKS and its
OWn personnel to man the AWACKS
hov.v the Americap imperialism is'
tryiing to encircle our country., How
the independence of the third world
countries is threateneg by the
Americap imperialism, We are aware
of iit. Ip this situation, it is painful
that substantiaj amount js

being
taken ‘away for defence burpose,
which  would have been otherwise
- utilised for other developmentE pur-

poses. That js why T say (it is pain~-

ful. But there is no other option, we
agree,

But, at the same time, just by
acquiring the modern arms and
keeping the army you cannot defend
your country, mng one can do so,
peo, le should be made aware of the
threats comiing from imperialism.
On this aspect, We are constrained
to say that the pbarty at the helm of
affairs which rules our country is
not doing its duty. You are limiting
your criticism of the American im-
perialisy only to statements.

Only when you are caught up in
some  allegations, only when some
skeletons come out of your cupboard,
you are woken up to the threat of
the imperialism and  the efforts of
foreign hands in destabilisation, If
you fail to educate the masses of our
country regardng the threat coming
from the imperialism and how the
imperialism’ especially the American
imperialism is trying to arm Pakis-
tan and encircle our country, the
beople cannot be mobiliseq for the
defence of our country.

I may be permitted to remind you,
Sir, the experience at the time of
Second World War iin the Soviet
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Union. When countries after coun-
ries were kneeling before the might of
Nazj Hitler, jt was the Soviet Union
which started the defeat of Nazism
in the Second World War. I do not
want to elaborate about that. But
the point i how the Soviet Union
could succeed in defending not only
the Soviet Union but the mankind
from the horror of Nazi Hitler? it
was mnot by arms and military
alone. Each household of the
Soviet Union was a defence outpost,
That is how, unlike other countries,
the Soviet Uniop could succeed {in
defeating the Hitlerite army. This
historic experience must be taken
seriously. and in our country also
the masses of our people should be
educated about the threat from the
imperialism,

Sir, coming to the question of
research and development, due to
lack of ime I do not want to take
much of the time. I am just men-
tioning pointg only,

The highest amount or research
and development is being allocated
on defence. But how eminent per-
sons are sacked there? I just want
to mention for latest experience.
This is not related to Defence.

" Dr. Gopalakrishnan who was entrus.
ted to head a project in collabora-
tion with the Defence Ministry and
the BHEL and who was the managing
Director, was  unceremoniously
sacked. That is the attitude of the
higher-ups. And if the same attitude
is pursued, it would be detrimental
to the growth of research and develop-
ment not only in the Defence sphere,
but also in all other spheres.

There are, so many problem for
various sections of Defence per-
sonnel, I would just like to men-
tion one example in the Military
Nursing  Service. Discriimination
between male and female nurses still
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exists in this service, With the cons-
picuous presence of the hon. Min-
ister Shrimati Margaret Alva, I hope
she ‘wou d advice the Defence Min-
ister to see to it that the discrimjina~
tion that exists between male and.
femalg nurses in the Defence De-
partment is eradicated without much:
delay. They have so many grie--
vances whiich are not being
considered favourably by the Min-
istry. One of their demand is that.
the Military Nursing Service should
be headesd atleast by a Lt. General
so that they can directly negotiate
with the Defence Ministry. Simi-
larly, every year 60 to 65 thousands
peolp’e retire from the three grmed
forces. There are innumerable
problems facing the retired armed
forces personnel. Their grievances
are not being considered favourably.
I request without enunciating their

grievances that  their problems
shauld k- symoathetically  looked
into because during their prime

youth they have been trying their
level best to safeguard our country.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Please con-
clude. You have taken ten minutes
more.

SHRI M. A. BABY: I would just
like to recall the way fin which the
importance of the Defence Ministry
was undermined by the present
Government at the time of a crisis,
In history you will find that when-
ever a serious defence crisis arose,
the number one map in the Cabinet
comes up and take over the Defence
portfolio. This has been the ex-
perience, But ironically in our
country when a defence crisig deve-
lops, the number one man drops the
portfolio as a hot potato and his res-
ponsibility is given to somebody else.

Ang once he toock up the cudgels
against corruption, he wags also
unceremoniously sacked or allowed
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to prove loyalty to the leader. This
is very unfortunate,

Now, during the period under re-
view two significant events occurred.
One was the visit of General Secre-
tary Gorbachey which re-assured our
self-confidence. This is one positive
aspect of our Defence prespective
and foreign policy, as we call it. I
appreciate that, At the same time I
cannot but mention the negative side
also, For the first time in the history
of independent India, the Defence
Secretary of America visited our
country during the period under re-
view, Whether he is Casper Weinber-
ger of Casper ‘World burglar’; I do
not know. This shows the negative
approach to our world problems, I
hope in future, we would be in a po-
sition to strike a balance and take
up our Defence perspective as well
as externa] affairs perspective from
the angle of anti-imperialism, With
these words I conclude,

3.00 p.M.
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siarst gur f5 B § aew §
wT W A7 &5 g arga o
fagA g wl A faaF
are AT €3 T4 avg ! W@, 9
5 98 gs9t ¥ feaiw <z F 3
@ o= arfxRars &1 &g arsa
fagdr aw® ;AA @Era AW
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FVAT § A8 arga  AIIE FT HF R
gl e v 9 gfdure
g w wi=ara 50§ v § "
g ur F) FHLF FAN FV
Fiforw #1 w1 @ & fx 7 wewiaears
q @al & fou €1 Fefagre & sarar
g gard @t g9 | e
F Haw ¥ orfgegrdy  diefie &
ag Wew § o W ywwE e
I9FET HAr F A7 wT R JTOSTH
B & wEva agl § #ifE s
33 %1 wawa Wifaan w4 ) BT
I ag A RIIW A1 sEE( Ag )
B A ag B & f5 guw) varam
gmEl  mEReaTH & for
ifam t mudaT W g FAHH A9
arar w2 B oqe mwmmiseara &
fag glmre 21 sra 71 arde ¥
Saenl ¥ &l & fe aear gr mewieRars
q gra &iw &1 | genlwam &
foafesr & wgelt 99 ug 2 W&
ifse w0 ¥ W A wEar g
foaet ot awRGFT AR T WY &
prmfsa & Qifedigw  dewde
wawq g ® 8, S fyu =
gfan™l # swEw@ W€l § oag St
TAFE AT EF RUITT {1 g | A,
1962 & AFAIT 1 TR ¥ T[HAT
q owuw B SEIS @i W HE@ §
60 SEIN qT A TH HATAT FI

)

&l

WA & M AR IF TAAT GAEF

s 21 ggfaw e @R gfamw gl
& feaws w@maE g0 1 I
T I 60 W aae fag 9,
S qIE g waedr ff s @
miffaw WY wudwr ¥ Wi @
21 ST sew & fenw  SEe agEd
AT @ g TS o= 60 F gUE
Hgw agd B 9 @ gud @
¥ ougr ar f& g-2 @ 97 1w
wHOHT &1 STFRT qUT A7 ;M forwr
feur av w9 &, 3 eiffaw & Or
T TEFT S WEF AT AQUTEAT
Igdl W fowaz w7 fEe qur b
gWd ¥ uF wag H OfRaE %
qegd F o fE W g T
BEFT Y@TaT gy wid femsw s
fear & | SEET FER &1 WQEd
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Shri Satpal Malik States,
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g o1 f& sgadsY gy oA g
MOFE! TAATT FT T | RS T a@r
BHd AT & FEAFT g8 w=aa%
FT wEl wwkal g R oag ww o
gemiatars a1 ' w o  (fGA®
ifswm & gfawic 3 g @d
Ffgw fod o fod frgam ¥
faeis 81 7 % § ¥R gl
giR fems wma @ ar €
SHRI GHULAM RASOOL MATTO

(Jammu and Xashmir): Map I just
supplement what he says?

3% foafe & & o @ g3 wow
FAT & gAT or fF Awrax & gad
ngs 9T oW fawr sw ogw &
REFT A 7 o1 fF w9 F @7
gemfEa & gag ¥ swy @
g g7 Al I ¥e9 ¥ fa Wrg,
S 9T HOWEAT § A1 AU
q qT ol ?

This was the conception of
what
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N goonw afe® . ww i
d owgr oug 2 B ot afeamw
& gwas @ & f5 fow g @
famr 3, wmfswaw @ @wr 9
g | wifEears @1 g ¥ Ag @
ST o g wfEm gAIR fewns
ghaae fag o1 @ &1 35% qig-wy
R U L GIRC I o R
FE@FT HW e W o§1 fow oogw
g9 H FIE g T WL TEY 9
e gwiX 8w & uw sfafteq doew
g °EY = u@ sawn fF aw o9
seve fagr ¥ fraw & fao wo
a1 [T FO IHE AR a9 gT F
R SEH I1F & g7 § S 0T
f& g Yw ¥ 7g ewwr g B
gare & feafa &1 %ed g oww
EWAT FY YA § of Sww A s
gy FEl fv g ST Seew € 9
@ T fegumw wY agw Fwfew
od & wfEd § mw Uw wl )
a7 miewns @ dedor 1 3™
g9 WM & WIT 98 ST HHAFT
F g9 9Tl A g TR ;W FY
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mFﬁ fifr fratfm  =c %nfgq l
o™ oI ar g g fa oganl
Yor & fuow A ww ¥ g
w1 S ogArR faa qw § =,
Iax i@ #ix gﬂﬂxr ¥ asrd
& ot ofr 5 afear & afear gfrme
9 g8y F, " BT o# fau,
g fevmrEs w8t g fmar g
T Smr gE foafq ¥ " war
f&a 7 @2 ¥ ST A wAdr A
¥ ofl Wiy @ F s fiT
gad g agT €| zEa fag
# srq:ﬁ AISEr ArSIT T qATHAE
&ar g & & a3 waf T, uw
ST ﬁ 9z @ ar faawsii @, &
FE wwalas  famnea @ g,
g feggeam e wifecam &y
A3 wAfT & A A fegrgeam A
e gfaai & 3 amwal w1
T gd, WAgH FT T A1 BE W
& aw wfswm gy @ra wER
F@ @ fgma af w7 awqar |
Al qard gEdr dredaa & v
g i @ foc & oo eredfuw
N WA AT AgAr g AfEa
Sy, Az St a@ ¥ A @WOE,
g I FAATH waq g Saa
feafer #, a @ &F v, A
&Y, T AT, FAAT A g‘ra“r %Eﬁ\

uf

el et

%r'r"as:r $T'TFH zra' ’r“wrFa‘ EEG {5"r
% M7 a7 gEfe axw @ 2 faﬁ
% wrfaﬁ%am % q@ uF Fefetfira
o sy arely g, faasr aw g —
gegry aw | arfseat av drefaw
a, sﬁ:‘tﬂl‘@%ﬁaﬁﬁﬁﬁr
ar {F gq =E quid, AfeT e
FH oEY FIE CGER abits SR
a1 a1 % ag @ & O §,
fxfoaoeg & wre g, forgel & wrm
g, wafr garR urg g a1, fe
g e & S # ) St F
ar f& & geraﬁr HHT @A WT S
PEfE @wed & g R #
A GG S g, we f an
@ FRAET FGEAR; e X

- o b

{RAJYA SABHA]

the Ministry of 268
Defence

mEary, dodiodlo, At WX %
fodwg a3 wmy & 5 & =&
I WL A T, qrfaeae ¥ arg
HAEA GWL 1 FE A A A
rar Efar uME WA ¥ S e
qET TF F g7 IR ez FY ferar
o, @ o FwEr wrar ¢ agfaam
#ogIT W feE @ & wwr g
¥ wToag @A W | 5 oag w
TF T §oar v gt we X
ST oEsl B FE oy @y g, Ig%
qafas oF oF qmy v AT T
A T g qme g1 AT 9% T
siffeam & g ¥ oy 9 & @
st feafy @Y &, SEE Hrawc
gardr srefor F1 dmar F@r
TS TY F AT AT GBE FT FuA
qEAPT  qIAr  WAEAAT § AR
rgar g fF gara afqer dawm
¥ AR F WR AW AT AqTAET F
5 zw fagoom 7 faeeq % fag
g:rrﬁ T W 3? ‘

-

HAT, TF  AHAT aﬁsﬁr %:,
SR qrfee AT @ S i
g sSu¥ fa@q gu ag w@mar §, &
AT BT HIE FA FT ATE TEY E,
SR ag Far & f5 fogearm & amg
At woEw g, TWF A AW
qifeeata SERT giEd w Aar g,
a1 fat ot arafgegmata &1 e
faw s At @ fegfa & v
A ag FWIT & FqIWY & @
qFal § WIS & | ag 919 fa3w
F A ft 719§, § s ara
F BT AT § | GRIX &1 IT |99
AFET 9% § SW@  gree o,
w@?r AT AT oY & a1 qay
qgel 1T ST FEl, 98 a0 g
g Wk A\ g TATA &I ;AT
I fa=mrd ¥ #oAr "gwla wFE &<
QAW F AW ITAET T ATAE o=

“General Sundarji highlighted the
Army’s concern about the nuclear
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capability by one of our

" potential adversaries and asked
the army to be prepared to face
both conventional and nuclear
threat, He said: ‘Our Government
is aware of the threat and I can
assure you that if 5 war is forced
upon us, it will not make us fight
our adversery at a disadvantage’.”

HX gy Seiv Sdr fav @ =
FZI, SAA ggd WY ST IAFET g9
FgT WUET gAT §, SEH W SEN
famr ar & —

“Conventional superiority vis.a-
vis nuclear Pakistan woulgy be no
effective deterrent,”

ar =wq, ag gk gfawEr
fadtgsit & Y wy § AT I A
FAqT ®T T @y g AR faRw &
s W @ owiy 8 fw uifseam
F g9 W aw AT q9 F qE TG
feafaal & ufeags =r sgar

Zafaqe & A T@ES o g5
qigar § F o w97 9T § I T
ST T, IA FT RS AT AR Fag
F fawEi® § FFT Hvmg #< fw
Iy fAyey w71 g9y Far qrar g ?
# guar fezar & 9 A aw W@
F@r, AfFT Faw Af fawrs aw
T SrAr =ngar g

A, foed I i gt
FIR goAl B M7 TN AA@T
' @@ ¥ fealsx §, zafAg
WAy 9 ogEw ¥ 5w F@y &
T T ¥ 1 ST guR yiawen w4
St AR g Wl off §1 =W g,
IEF qlE SEE AR F owrE wE
Egl T W @ g | § wraar g
f sar a@ § S99 A &6
agE gHA AT o7 v frdy F ag wv
T FE I gewr wiw For H
afg F1E &t gul ar SEEr @ar
&1 AfF wrr A wug F o
ag faar w1 & f5 A fuleoma
=1 qfafedz fwar 31 39% qigwz
W FE FNE AT W F AT Ew
IR wiw X AT QT F oA
&1 1 & faaqral ¥ Fe FEwar g
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fF garz g wgt Fdw 5 whiwer
s o0 48 Wi & = fgekeq '@ A
TgT O A9, I TS A ghE gE oA
3% fediea oy O e dleting
F oA & w3y 3T
¥ e 7 oW ¥ oafew e
fasigat o) BT F AN F dATE-
faofar #v sarar wga faml § AL
FT F 7 'O A SATET ¥ SYIET
afzar @de @ v @ifaw @ T
21 o far § g &7 9F791g
a1 § & ge Tax o o fag SAw
garl g 39d Iw guwm §F fag
¢ gaw T fars @r | |

grEgie # O wgAr =rgar g
e ot aoie mawt g, faaar 92 §
g gTT9As g, afsT ST e
qgTm &, AT F1 S AT § Iy
T4 g0 AR AT AGIF FW §
f& zgy SATET F1 TE@ § @ IR
3 & g7 § g FAT AT W 9T
FHT WA § TEiy TR T W
g &t g7 was ¥ ot w9 fieFq
# WWW T B, EF F I AN
¥ 9T qZI afgwe A AGRTATE
FIT

Awd, § 0F @ Fdew a1y
w4 & =Yl *Tsr g1 T WA
SY @ W ¥ OE =g & 9@ gl
a1 mEET &, SAF FAe a3 Y
farerd & 1| SR w9 aF g
F& it &1 fawEr ®
S& ST T AT qg 4, WO
W % a% W g ww AR
W ¥ fedl agg =1 war 39 F
fau gt &1 & § fqqza ¥
qigal g F gAR qw ¥ A1 3T
gaa #wnas feafg § fog T
T ¥ FE A A« W g Sad
ARl A5 gfaady ey &1 Iq
T I | R F TIAT AR
fadfeay & gaearg aE Q@A A
o AE FT qAEargt wv AT QA
G AT AT 9F L Wew q
guhT T T feafs g, aa1{® 5
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wE@r #1 Fgar g (m fastadia a9y -

H av@d 39 ¢ qfaxe afeqr ag -
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o oo A fw 2y foad vg & sy
ANwfen & saF sy @ ailfes
wai & fau Iawr SqAwm FE
97 7 §, S g wrer fawrtad
T F, AT & § gdt s
74 & T 41 gw sER F § e
F oAl Il Fr ufgs @ &
far wdum &% | fagn 3@ A
W A faeRrd g9 sA% grat W
AT ATGFL SART w13 qrg VqAqr
Eﬂu?f F oar ga% "ur?r qf‘amt{
SRR ol PR
93 § T & ¥ ¥ AR fattenar
A 2077 S g0 Jawi § AT F
T ¥ Ta4 "# fwey, a%: gy g
F T v 3@ T ovv qErQ
ST @ | AW &gl aarar
g 30 TS FE TEC AFAT AT
m ¥ uw qw Y foar 4 fag
fft & @ slatq agm T EEH
oM o & A Hoan g:
@PIT OBt Fawdnl on AEF H9T
se qf i, g0 ff 3 T 77 @fﬁ'ﬂﬁ
& gy g, & ag staa gt gaw |
¥ ger § 5 3@ @699 @R
faare aX | agaaga geaaa

SHRIMATI RENUKA CHOWDHU-
RY: Sir, I thank you for giving me
this opportunity to speak:.

Before I start on what is the main
subject, the working of the Ministry
of Defence, 1 request you to permit
me to digress in order to commend,
on behalf of myself and the people
of my State, the services, the armed
services, the civilians who are invol-
ved with armed services, and all
those who work towards the common
productive end, that of defence of
independent India, I salute the sol-
diers who go without any party or
partisan attitude, without any con-
¢ept or an inhibitions of religious
affiliations and who have only gone
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with the sole end of keeping the flag
flying in this country of ours,

Now, I will go back to the subject,
that is, the Discussion on the wor-
king of the Ministry of Defence. I
agree that we canio" philososhise on
a subject like this. What we have to
take into consideration is that there
is a conciderable jump in the hudget
allocation Let us, for 3 moment, view
the Armed Forces not as Indian but
an outsider who is going to view our
Armed Force es a collec'ive fcres
within the country, The sheer dimen-
gion, the magnitude, the manpower
that the Armed Forces command in
our country, is in itself overbearing
when viewed by other people. When
you empowser a size like this, a force
like this, with weapons conventional
and non-conventional then we become
a force to contend with, When you
think of allocating a budget for a
large force like this, a budget of
roughly about 12,500 crores, it is still
the highest defence budget. While We
examing the trend, it is 43 per cent
higher as compared to the budget
estimate of 1986-87. The note-worthy
aspect is that it is 20 per cent of the
total budget and one-third of the non-
developmental expenditure, Now,
there is a concern in Parliament as
to why we have given such a big
budget to the services. Nobody is
'‘going to dispute it as such, Is it that
we are more aware of the inherent
dangers that are surrounding our coun-
try or is it that we are preparing our
services for a better defence system?
There is a parallel fhat you have to
draw. Have we failed in our foreign
policy? Are we under increased threat
as compared to last year or the year
before last? You can visualise the al-
location of defence  budeget in both
ways. Then you take up the depart-
mental break-up of the  grants for
the Ministry of Defence. The national
security = environment is one thing.
Now, what does the national security
environment advocate? W have to
examine the defence molicy. What
exactly ig the defence policy? What is
the task that we are setting for our
selves? Does our defence policy re-
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quire that we should be in a state of
alert? Are we building up our forces
against an enemy who makes aggres-
sive gestures towards us? Arvre we go-
ing to purchase even more machinery
to keep us up-to-date with conven-
‘ional and non conventional
m=ans of war? Or is thers aay
task that we have set for ourselves as
a defence policy? It is not what is
accepted on its face value. There has
to be some task that has been set for
the defence f~rces by the defence vo-
lcy makers. You have to examine it
in depth and come to a comprehen-
sive conclusion as to what exactly

you mean by defence policy anq&
equate that to national security en-
vironment, If you don’t bring the two
together, you cannot draw a comp-
rehensive picture, Then you have
organisational functions and defence
plans, Now this would draw attention
to the planning mechanism and its
efficacy. You have what is know as
Strategy  Planning Group which is
headed by the young dynamic Prime
Minister who is taking us into the 21st
century. If my information is right,
they have not met in the past two
years, This is  despite the inherent
threa; and the warning systems, the
insecurity that is all over the country
today saying that we are in a vulner-
able position, So, you have to come
down “o this Operatign Brasstacks”, not
the one we execute on the borders, but
to internally strengthen ourselves, to
clarify our stands and to drive home
the point which wou'd mean planning
mechanies of this Organisation’s func-
tions and Defence plan, and their
efficacy. I, ag a citizen of this country,
do not want to break the three For-
ces, the Army, the Navy and the Air
Force into three different Forces,
They are representing the secular
India and the spirit that we are all
fighting for. The three Setvices should
be taken into consideration in terms
of the manpower, the entire number
of people who are collectively working
in tha three Armed Forces together,
And in a war strategy—I repeat, and
this is with exverience that I speak
because I have served in my own lit-
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tle way in the Armed Services where
we had been there at ths evacua'ing
centres when we brought the injured
saldiers back and we did not have
sufficient supplies to even 1lift their
bodies—I will tel] you that no single
service can ¢o alone in the even' of
an attack. The Armv. th: Navy, and
the Air Force cannoi operate as a
single service individually in their
own individual aspects as air cover
or water cover or ground cover. You
canno! unless the three are consclida-
ted together. So, let us visualise the
three, the Army, the Navy, and the
Air Force in sheer strength of man-
power and then we will consider the
machinery  which we are going to
equip them with. This is where we
come into considering the quality of
machinery that ws= purchase and the
training that we give in order to de-
fend us. So, the weapons procurement
policy of the Army, the Navy and
the Air Force has to be viewed in a
joint effort. You do not separate the
Navy and talk about the submarines,
You do not separate the Aijr force.
You have the war ships which have -
aircraft landing on them and taking
off, It cannot suddenly be bifurcated
in the Naval Department itself, And
you have your territorial cover which
is the Army which will be covering
vou simultaneously in the event of
an attack from any point. Then there
is the Department of Defence Produc-
tion =nd Sunplies. This is one of the
largest buyers in this country in sheer
amounts of what they do. And I do
not just mean weapons. I do not mean
tanks, T do not mean aircraft, I do not
mean ships, I do not mean submarines.
But I mean the day-to-day uniform
material, T mean shoes, T mean blan-
kets. T mean medicines, T mean 5 lot
of things which would go towards
housing, clothing, feedine, and they
are the largest land-owners in this
country. So, they are the largest sup-
And  thara iz the WMilitary
Engineerine Servire, the MES. There
are inherent weaknesses within the
svstem, the nitfalls that vou do come
across. the possibilities of middlemen
which have not been climinated and™
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no directive has been given regarding
-that, and the kickbacks which are in-
evitably kickbacks, and commissions
which come when this brings into
operation the purchases for the Armed
Forces because again qualitative con-
trol goes down when there is barga-
ining for quantity ang price control.
So, you have to look into this also.
These apre just humble suggestions
made by me as a Member of this
House. Then there is the Department
of Defence Research and Develop-
ment to which I would like to draw
~your attention, During the last six to
seven years, we spent Rs, 15,000 crores
on defence equipment. In the current
year itself we spent Rs. 4,000 crores.
Even according to the Government,
the indigenous purchase is about 15
to 20 per cent only, and the rest is
being purchased from outside, Why
is this happening? The allocation that
we have given to reserach and
development is still, I am very
very sorry to say, ve'ry very
low. That is hurting us where it

should. Because unless you have indi-
genoug discovery, indigenoug creati-
Vity’ you are going to continue with
your inter-dependence on other coun-
tries which you could well avoid if you
did not want to and you would not
be subject to being dictated by other
countries if you increased your indi-
genous production, At the same time,
you must avoid any horizonta) dupli-
cation. You have youy different cen-
tres which are doing research in deve-
lopment in various products and we
ar> not aligning each other on one
line to see what iy the end product.
Sometimes we are  duplicating the
same effort in different agenciey of
ours where R & D is going on and
we do not even have enough funds
to bring in transfer of technology
along with the nurchase of weaponry.
If we bring in transfer of technology

.
Wwe can conhvert it inte indigenous
manufacturing within the country
jtself,

And, then just one more thing that

"I would like to emphasise upon, name-
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ly, recruitment and training. This
is again based on a personal experi-
ence. The most shocking, humiliating
greatest factor contributing tp my
insecurity was that two years ago
when the recruitment officeg were
opened, not a single recruit came to
attenq the armed servicesg recruit-
ment centres. Why? What are you
doing from the defence side by means
of utilising the media, by means of
utilising the Doordarshan zs a means
to reach out to the youth of this coun-
‘ry, women and men irrespactive of,
to strengthen your country, to sireng-_
then your services of manpower,
which is your own raw material,’
where at least yoy cannot claipy any
shortage?

THE MINISTER OF DEFENCE
(SHRI K. C. PANT) May I interrupt
the Hon. Member and ask where this
happened that nobody came forward
for any recruitment?

SHRIMATI RENUKA CHOW-
DHURY: It hapveneq in Hyderabad
in your recruitment office there. And,
what I am trying to emphasise i5 that
we must publicise. You musy make
the terms of service reuirement more
attractive, You must make it the
topmost service in the country. Why
I am driving thig point is becuaze
rerhaps many Members do not know
that there are a lot of people who,
when we ask for concessions for
service personnel, say why for them
only when we have the police per-
sonne] and fire service personnel
and we have the IAS and the IFS
cadres, why mnot for them alsa? But
none of these cadres are posted at
the non-family gstations. Members of
none of these cadreg are on recall
duty ag long as five yearg after re-
tirement, with no extra remuneration
either from the Central Government
or the State Government And, when
a man is working under those condi-
tions, it is not that that man works
individually. His family contributes
to his working there for the nation.
So, it i imperative that you view the
armed serviceg as a family unit, not
ag a soldier, as a single man, going
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there, He will not go with his heart
set op a job if his family is not well
looked aftey by you. You hava to
improve hig service conditions. What
:is the point¢ in preventing a service
officer from traveiliag in third g!ass?
It is mainly to keep up hig morale, to
maintain a distinction beiween an
-officer and a lower rank, Ang what
is his status after he retires? He gets
lesser pension thap any peon in any
department of ithe Government. Why
dig they have to resort to have ad-
visory G.Os, Only Rajasthan and
Tami] Nady have adopted it. There is
-exemption in municipal taxes, but it
is mot mandatory ia any cther State.
Why? You make it a Central Act,
Make it mandatory, where Stata Gov-
ernments are going to exempt at least
in the life-time of ap officer ang his
wife. We are not asking for this faci-
lity for children...(Time bell rings)

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA). Pleage con-
clude now.

SHRIMATI RENUKA CHOW-
DHURY:. I request you t0 make it
mandatory, whereby you will exclude
them from municipal taxes. May be
the Centre can reimburse. It is a very
sorry state of affairs. The man js the
soldier of the country ang responsi-
bility of the Centarl Government as
long as he serves, but the moment he
retires, he is the responsibility of the
State Government, He joins the ser-
vice as an Indian ang he will die as
an Indian, and you cannot palm off the
responsibility to the State Govern.
ment. If the State Government docs
mot have the necessary budget alloca-
tion, the Centre must reimburse. You
must reimburse. Yoy are responsible
for the goldier because he layg down
his life for the Government and the
people of this country.

THE MINISTER OF STATE IN
THE DEPARTMENTS OF YOUTH
AFFAIRS AND SPORTS AND WO-
MEN AND CHILD DEVELOPMENT
IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI-
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MATI MARGARET ALVA):. Not for

the Government, for the country
(Interruptions) o

SHRI PARVATHANENI UPEN-
DRA: (Andhra Pradesh): She has
said it. You have not heard her fully.
(Interruptions)

SHRIMATI RENUKA CHOW-
DHURY. Please do not be so touchy.

Sir, the second thing I would like
to refer is, beecause the officer is ser-
ving elsewhere, because they are
serving elsewhere, the family is dis-
persed in different parts of the coun-
try. You should give gome coaces-
sions. I woulg suggest that at least
you shoulq allow the family to lravel
at half rates {9 other parts of the
country. Do give them concessions go
that they can keep their dignity.

The third thing I would like to
suggest is, in some sections of the
service, we have people retiring at
the prime of their age. We are dgraw-
ing them out of service withoyut giv-
ing them any avenue of reemploy-
ment. Why are we wasting human
resources? Why are We wasting ex-
perience? Why are we not making
allocation for them to be automati-
cally absorbed in some field where
they can be useful, where their valu-
able experience can be utilised. You
have 5 person at the prime of his age,
begging for a job outside. He is ab-
solutely down and out. This directly
inhibits your recruiment also. The
youth do not want to come forward
and join the gervice when they gee
the plight of their fathers. A person
retires at the prime age of 40 gnd he
is down and out. He is physically fit,
mentally alert and he has everything
on his finger tips. Yet he ig ignored.
Sometimes, the wives are forced to
take up jobs as house-keepers in
some private clubs, I do not look
down upon the job of 5 house-keeper.
No. But you should not create an
environment which ig alien to them.
You cannot expect an officer {0 work
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ag a Clasg IV emgployee. Please keep
this in mind.

Now, I come to the NCC, I would
suggest that it shoulg be compulsory
just like in Europe. Every child must
go through one year of military ger-
vice. By +his, you will not only be
creating an awarness but yoy will
also be improving the national moral
fibre, something which is very much
needed today, I do remember the
time when the National Anthem used
to be played in the cinema halls and
people usad to stang in attention, To-
day, in the name of politics, in the
name of parties, the National Flag is
being abused. There have been inci-
dents. For example. on 15th August,
when the National Flag is being hois-
ted, a rival party is playing a cinema
song next to it only to undo their job.
You have to inculcate the spirit of
brotherhood or sisterhood and the
spirit of Indianness. Therefore, there
should be one year of compulscry
military sorvice which will go towards
enhancing the image of India and
the peovnle and there will be the
kind of commitment that will come
from the youth of our country today.
This may be before or after plus two.

Sir, with these words, I conclude.
I hope, ths hon. Minister will take
note of the few guggestions I have
made_ I thank you for giving me g3
patient hearing.

SHRT PAWAN KUMAR BANSAL
(Punjab): Mr. Vice-Chairman, Sir,
today we fined ourselves in a complex
phase of our nation’s growth and in
a security milieu which was never
witnesseq before, TIndia has always
demonstrateq  greater sensitivity to
the security perceptions of our neigh-
bours and has tried to promate
friendly relations with them. We
have remained committed to the prin-
ciples of peaceful co-exisetnce and
good mneighbourlines, Unfortunately,
we have not received a similar res-
ponse, The revanchist military rulers
of Paldstan, conscious of their in-
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herent weaknesses, have been con-
staatly feeding their people on the
bogey of a threat from India. Also,
they havp accelerateq the rate of ac--
quisition of sophisticated weapons
going much beyond their bona fide
needs. The merchants of war in the
United States continue to supply-
modern military arsenzl including -
Abraham tanks gnd F-16 aircraft com--
pletely ignoring the fact that Pakis.
tan has claimed the capacity to pro--
duce nuclear bomp at will The
decision to supply Airborne Warning:
and Control Systemg adds another

serious  dimension to ‘our security
environment.
With such a command post i

the sky Pakistan’s military apparatus-
would again a definite technological
advantage bescause more than being-
a defensive gystem the Airborne
Warning System is a force-multiples
which can enhance the nlanes’ fight-
ing capability several times and it is-
actually meant to guide aiy attacks.
During peace time also, by photo--
reconnaissance large g‘retchey of land
and air along Indo-Pak border could
be kept under surveillance.

Sir, there are also disturbing re-
ports that Pakistan hag ordered the
laser-guided  gombing fire control
system for F-16 aircraft. Today the
United  States-Pakistan-China axis-
poses a veritable threat to our secu.
rity. The role of U.S. has to be viewed
in the historical verspective. After

the Second World War, when ths-

colonial powers lost control over the-
Indian QOcean the United States don--
neq the imperial mantle. Diego Gar-.
cia wag acquired and, converted into-
a military base. All such bases were
upgraded with the introduction of
nucleay missiles ang formidable sub-
marines, ' long-range bombers and
sophisticated arsenal of mass destruc-
tion. Diego Garcia could well serve-
as a spring boarq for action of 4 lakh
strong U.S. Rapid Deploymen; Forcer
to intervene on behalf of Pakistan
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Sir, ag a part of the U.S. gtrategy

-and desire to preserve the colonial

system of international relations, the

emergence of a new defence ring
around Indian peninsula is being en-
couraged, Pakistan meets the geo-
strategic demands of USA and dances
to the tune of Uncle Sam in abetting
terrorist aclivities that have played
havoc in Punjab. In Sri Lanka there
is the genocide of innocent Tamil
¢ivilians whieh throws up manifold
problems for us. Alse the presence
and activities of variou; extra-regional

‘powers there adversely affect our

security environment,
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Dhaka is comple’ely oblivious of
“the duties of a good neighbour and
the influx of =rerszcuted tribals and
-others from here has created varied
problems here.

Sir, after the loss of
influence in West
States is working for an alliance
‘against India because it is TIndia
which does not fit in well with their
perceptions of world situation while
our gconomic deevlovment and efforts
to transform our society and build a
strong nation clash with their im-
perialist designs. On the ofher hand,
China reckless to become 5 world
power has once again adovted a hos-
‘tile attitude, Tts intrusion into the
Sumdorong Chu Valley, i*s totally
uncalled for protects over the grant
-of statehood tn Arunacha] Pradesh
which is purelv our internal matter
and its questioning *he validity of
Mc Mahon Line, all emit clear signals
-of its expansionist policies. These
moves and the large derloyments
across *he border and induction of nu-
clear-tipned  missiles in Tibet have
vitia*teq the atmosphere of vesce and
“tranquillity alone the North-Eastern
border. To wealken India the Kara-
"koram Highwavy hasg heen pvened anAd
there is a distinet vossibilitv of the
Chinesa weanonsg also going *o Pakis-
tan A1l these develo™ments ngse
serious threat+ tn the perritarial inte-
gritv and severignty of India. There
As a consistent effort to destzbilise

power and
Asia the United
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India aad shatter its unity and inte-
grity. Defence being the primary
concern, we cannot afforg {o be com-
placent in an environment where forces
of des‘ruction view with contempt our
peace initjiatives which the world at
large acknowledges with admiration.
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In this situation_ Sir, I fail fo un-
derstand the  Opposition’s criticism
against an enhanced budget alloca-
tion for defence this year, An allo.
cation of Rs. 12,512 crores this year
as against Rs. 10,194 crores of the
last year’s reviseq estimates is by no
means exorbitant. The budget esti-
mates for 1987-88 for defencs consti-
tute 19.8 per cent of the total Union
Budget, as against gn average of 23.7
per cent during the last 36 years,
and paradoxically at 1970.71 prices,
it comes to only 3020 crores of
rupees.

Sir, Indig hag 15.7 per cent of the
world’s population  but our defence
expenditure is just .88 per cent of
the world’s military  expenditure.
The per capita defence expenditure
of India, as per the 1985-86 military
balance, was Rs. 110 while that of
Pakistan was Es. 270. Thig only
shows that the objections raised cver
the increase in defence allocation are
most preposterous, 1 do not under-
stang how some senior leaders of
the Opposition justify their stand,
particularly when they also — and I
think rightly so — call for the pro-
duction of nuclear bomb.

Though inherently peace.loving
people, with a leadership that has
made a major contribution in pro-
moting world peace. we do not com-
promise on the question of defence.
With all our might. we have defend-
ed theo integrity of our Motherland
whonever it was challenged and
threateneqd in the past. Tt is near.
tening to observe that the Govern-
ment has formulateq a defence policy
based on our core national objectives
and on a clear percention of our
national interests. With large scale
acquisition 0of arms and heavy raili-
tary build-ups by Pakistan and
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China’ we have righfly increased
emphasis on modernisation of armed
forces, Indigenous production has
also receiveq the requisite thrust. To
meet the long-term demands, it is
necessary to strengthen the defence
research and development ang it
obviously calls for still bigger allo-
cation,
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Sir, ‘during the last fortmight or
50, controversies over twgo defence
deals have dominateg the scene. I
would not like to take much time of
this hon. House to recapitulate the
details again. But since a reference
to them was again made here, I
would crave your indulgence to
advert to an important aspect emerg-
ing therefrom. In a democracy it
is the right anq even the duty of
the Opposition to condemn the Gov.
ernment on its failings. But in these
cases, I most humbly submit that
even the Opposition has been taken
for a ride by those scheming forces
who do not wish us well, T do not
for 5 moment doubt the motives of
any hon. Member who may have
even used strong wordg while par-
ticipating in the two debates earlier.
But I do beseech all to give a dis-
passionate consideration to the issues
involved,

We must remember that the de-
fence of the country
fence against the physical attack,
that is, armed aggression ag well as
defence against a  Ppsychological
attack against our polity, against our
very system which we all cherish
irrespective of the party affiliations.
The first being an open and a direct
one, is immediately felt ang met. The
second one is more subtle ang syste-
matic and cgn do more harm, It is
against such an attack that we have
to guard ourselves more. To impede
the process of modernization of our
Armed Forces, to thwart our efforts
to raise the socio-economic standards
of our peovle. to deter us from pur-
suing our basic policies ang to con.
tain our widening influence amongst

involves de-
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the third world countries with whom.
Wwe make commop cause on matiers.
of global importance, the hostile
powers angle and intrigue to create
a situation that has the potential of
raising a crisis and bring the entire
system under pressure. It jg in such
circumstances that a gentleman
comes here from Hong Kong, files a
short but mischievous story alleging.
the payment of a commission in a
defence deal, this news is beamed
back to a people who cherish moral
values more thap bread ang a storm
is raised bringing to a standstill the
normal functioning of the highest
legislative forum of the 1land, A
brilliant and calculated move is
successfully made to control all our
political activity. For two weeks
Parliament, the media and the people-
are busy discussing this. W, seek
no coyroboration, we don’t ponder
over the possibility of any mischief
and rush to pass judgment against
the Government  the Government
which, on occasions, hag reiterated
its commitment to cleansing public
life ang to bring to book any person
found guilty of any economic offence-
whatsoever,

Sir it is such hasty responses
which emanate from the psychologi..
cal attack 1 just mention-q about,
which  sometimes infilet en  i~iurv
{ar morz serious and grave than that
of an actual aggression. TFor in-
stance, doubtg arising from a news
report based on a misinterpretation
of the Prime Minister’s speech to
the Army Commanders the other day
were clarifiied beyond a shadow of"
doubt yesterday by the Prime Minis-
ter himself, but the Opposition harps:
on the issue, Surprisingly, the
Janata Party President refuses to
s"e reason and rushes to accuse the
Prime Minister of what he calls——-
propensity for telling the unftruth,
He accuses the Prime Minister of”
demoralizing the Army ang acting in
an antinational manner, Amazingly,
h~ goes on to say that the Swedish
Prime Minister had confirmed the-
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involvement of middlemen in the
Bofors deal. It is this, Sir, which
causes us concern. If this is how
we treat sensitive matters, I do not
know what is the moral authority
which the conscience keepers of the
nation like Shri Chandrg Shekhar
keep harping upon it. It would like
to ask who hag trieq tp create an
atmosphere. ...
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SHRI N. E. BALARAM (Kerala):
Point of order. Mr. Chandra Shekhar
is not in the House., He ig the Pre-
sident of a party... (Interrupticns)
...Is it proper on the part of the
honourable Member to refer to him
in a condemning language in his
speech?

SHRI G. SWAMINATHAN (Tamil
Nadu): 1 also stand on a point of
order 0 the same thing raised by
the honourable Member. Mr. Chan-
dra Shekhay is the leaderg of a politi-
cal party ang we have got every
right to mentiop the leader of a
political party. He is President of
a politica] party, We have every
right to take hig name,

SHRI PAWAN KUMAR BANSAL:
I repeat to ask ..,..

SHRI M. A. BABY: We expect a
ruling from you,

SHRI N. E. BALARAM: W, can
say, “President of such and such a
party”. '

SHRI M. A. BABY: Without giving
a ruling you are allowing the Mem.
ber to speak,

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): You could
have waited. Mr., Bansal. you can
mention as President of the party,
ang not the name.

SHRI PAWAN KUMAR BANSAL:
Sir, 1 repeat to ask who has tried
to create the atmosphere of crisis
here, Tt does call for an honest in-
trospection so that we do not dissi-
pate our energies on non-issues,
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It is high time that we gsee through:
the nefarious gamg of the imperia-
list powerg and confine our political
activity to the real issues at hand.
We must refuse to be unwillingly
used py hostile powers as mere
pawns in their game to destabiise
us. That is my request that is my
entreaty to the leaders of the:
Opposition.
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Sir, any discussion on Defence
would not be complete ang fair if
we do mnot gratefully acknowledge
the selfless serviceg rendered by the
jawans and officers of the armed
forces. They have fought valiantly
in the past to defend our freedom,
they have gladly laid down their
lives so that India liveg and braving
the vagaries of nature they have
maintained a constant vigil on our”
borders sg that we carry on our daily
lives unhindered. The country Iis
proud of the serving personnel and
the ex-servicemen, But we must
express our appreciation by improv-
ing their service conditions and by
stepping up the programmes for
theiy re.employment and for other
welfare measures.

To the personnel of the Coast
Guard Organisation also we owe
our thanks for guarding and pro-
tecting the maritime and other na--
tional interests in the maritime
zone.

Finally, T woulg also like to join
with, and share the jsentiments of,
other hon. Memberg when they said
that to inclucate a spirit of sacrifice:
and to infuse in them the sense of’
discipline we must make it compul-
sory for the youngsters to take to-
the NCC. Thank you.

THE VICE-CHAIRMAN (SHRt H.
HANUMANTHAPPA): Shri Kailashi.
Pati Mishra.

[THE  VICEICHAIRMAN (SHRI'
PAWAN KUMAR BANSAL) IN THE®
CHAIR]

o saw ofy fas (fagr)
ITEAETST  HEIRT, HATIATET & Frel
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FFT E | TERT AT AFT 40 AN
& AT 71 T A% & faw gw g
T FT ATFI AFHT AT &
W A YT T AW FEEIA I
#1 foeqare & oie = &) @Oy saw
grdl frrgerd &, gatgtr &«
ik faddt ga w9 ¥ fau grew
oF 3 | & wgar Sgar fv qu e
F¥ ATqr * faw geem s g I
AT T JA1 FLQ g Ay sEw qI9
§9 T §F ITT ATFT @l & Fral
T | ST I AF @S gy § AT ga
Bty aftfeafadl ¥ Arwag 1 7TqT
AFT AAAT T3AT ¥ 1 qgern favg B
& dramf &1 gard feafy didr 3 °
FFE ¥ @R gamr fewrs @
@ E7? g fag g fF oRWaW
W T & Jgr J9 gf wfw way
W F HW AT gwE ¥ 1T AFr
g ! Iawr @wAqr Far ¥ 7 Jasy
qreq 47 g 7 XA 9T HroeqTq H
W aifs @1 W d%z ¥ Ium 47
g fauzd ¥ fau #w i Jard =ix
FIAT FHar fRIA IR @
T F Ay dwz F fedi o Eay
& qR W WX agy A ¥ ux
# St wsz #1 AFIEw HAr §, Ager
T fawae fFar @ W I F=
T A AW B, & AT agt ww
“FIgdr E’ 1

-4.00P.M.

qgEg, 99 A 97 wqig S
R & femrf zar & 5 40 af arg
ST qRT & A9 T gwg @ o
fordt wet g€ 2, za% ey W &
FILT TEAT UHT qgw F6T A 9T
e & s AT dor gwr 2 o
T g dwr @, AFART v
® AT ¥ TR AT fear g, @R
“AE AR FI qFT § | TAT A=
THEIfga & gt ¥ faafa =<
W@ gl g T ¥ gWIl SAW &
g At & gz weUEe &
T F G grE 49 g § | gaAr
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& At wré F wex IEA FAIT AT
fwrgq‘rzma’gta_”m%’rm
& eI g S §

wired, qriFeq w7 ==t agq
1 @y &\ wifgzare #y 9@r F AR
¥ & IR F I afew It
A7 gaR g dFE a9r goAr &1 WY
§ q@l FI9T At WT W@ 4 gm
F fau . faig gt & s Or@
FT qAT ¥ g0 AR & F&am ¥
IFAT ST WA § | U WEF
w® E 1 aiw & foafa § 56 8N
e fofad & § fram s @
&\ Ay 30 THIT gux Sy fa@rd
TR &) fagu ¥ w2 gu fyzriw
F zam &A1 120 FRAEET T
st fF g Alqrr ¥ @Er o9l
AT ag w4 gf & sAw faw &
¥R faema @ wgifedi § swaw
42 ATT FAAT M F AFAHAL
&1 FUAT I FT GG AT G & |
sFAmE ¥ aqr fear & B ogw o
Tary & fAuw gwEr W S & fag
T & ®)

agr, W #Y aw 99 8w
I g A AAFT T wawdar ag 2
f& agl ot afra gz & franfex
F AHfEE gar &t W@ g W
¥ SAFT IAAT T TET 3\ W w4
FA1 fage ww@ & @ 99y =
gAR " fga qargax &1 faare
aa femrs 2r &1 78 ag gwry
e g, afea sfa &1 fqadr o
wgrafeaar & wad &3 WS gAR
fgrg Agrate & feas 8 @ &
& qa wzeT § mag Fen fx
e mgrame & g gan arifas
q3 # waedT 91 3, fwafeq 2o
FOAWAT g4 FW F fqu dqe
g FwEr Fard

wilam, [T A gy aq
AT FFT g awwrr wlEw  arar
1T AT & dwr F 9@ @ ¢
aifFerE &1 wiF 3 areEr sdET
Al T aw FFC qBT GAT 2
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arfeqr @ TR SS9 AT AF
g T AT W /N zsrt“ra‘%r% T
aaeq T ot WY anrar fr sefra
wearedt A1 WA wAw yFT F oarq
g 3y qifeeaa Fr N 38 awfammE
g M g fF g st W ocEa
ATAFIT AT a1 F qfEwar &
g ¥ frerd 411 F AW AW
¥ @1 gate ooAr Sgar § F oA
¥ o dzq am §, A gwﬁ faz
q¢ @37 g wifwsar & ara #
AFAAT A9 g, uifwwa w1 d15
9T @3 FIFL AFUFT AT FIFHTT
o qw & AfEd w1 fw @ar
JIEAT & T AT TTH A A GLAT,
gigqat & fat gu & & w1 gEw}
A Afg_ g5z FT fe TW@O aw
FATN ¥ faAC aAT zm dAT § ?
af FrE GFA A4 3 7 wIy suiwa-
g AR ¥ T oway am FOWT
i gfrar & o9 9T AT ST
FAT FGAT § AT AZ ST @A
F AT T UG WAT ACAT WA AT
fea & wfe =g Ate o@l 7L AT
gareT g TN & g 9w IRIT 9
usrrfa Y HA FT FTI
gt | afFq arg vg 5 wia Faa
gead A A8 wmat @1 gl ¥
A TFT T A W@/E & AT
gAfeTt ¥ Fgr A7 5 Uw gy W
wed AR Y gAY T H v oo
qrfgq | WE & qarfen & oF
g AA g g Wi AT gA
¥ 337 feard gar g gimar § afed
T €1 F qagT F AT FTOFWNT
A4 ATAT | 3 Faw WEF 9uEd @)
g wisg &1 ofear aaad § 1 gafag
AT F GF FT IF I F 79
TFC FAT AT AR AT HT A%
faw g% FIAT TGIT—H 1T TTATY 79
FAT | AT WA Bz ATAT | A
§ #f1 wier ¥ FgI TGV E
f& 39 wagT 9% I gq FT A%
TFE FL {H ésr FTOANG FT HEA
F ar g1 W &1 § fraT & adEd
F1 fTT AT oA w4 @ v g
ffFa wgar § & wwwe 3@ @
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way faare e F1 gAR g ot
G =i 8T W § § a #ma §
f 3w #7 grer & fa1 € fogar
gar @ F AW IqF fqq FFFR
I FT FHEAT | WUE I AT gRaT
@0 & I fE FT AR N
g gF< W ®T TAT qT IA F IO
JTFRT gIi3 FTOTTAM | 7 12512
FOT & IWF A7 17 FT @
§ gy faar g w1 A & @A
i wfw @F FF F gArQ qear
F7 faferar fraat afr § so 8w
% I H HIW FAAT AEA T |
TF AT BT AR g s arge
FrIT QAOFME A7 § 13 ° AAFT
TTHY T ATATIER TN &0 ITa
g5 ot aF 29 wIy A3 AN EEA L
g1 o% ! uxw fend g3 RN
zad fgar 3 & fF Sl EEECE
Zaw § 37 fry %r‘rqfa‘tra»' RERIEE
oIy 7 F A AT 300 FTAT
Faw g wATIEAT ITAT A
T gwq & AfFET v & % gIY
gaEr 9 T fEr s wasr
gTRr &7 faw oA 0., (|AT R
war) & argr Y Ser § oAy oav
TEH AR DT

Suawieder (= vqw FHIT AfAT )
HAT F FEA

st Fam afs fas ;. i
F g T AT OFE T FOIT IU
qAT WHFT TIT FIA AT FT FLN
g fegeam Iy’ 29 fRAAR,
1986 & &

“Indian Army after independence”
written by noted Indian Army his.
torian late Major K, C, Praval: “In
the Indian Army poor intelligence
was one of the problems. There was
hardly any intelligence organisation
withip the theatre.”

Ty, & ©F 7 oM it v
=g | g5 fdi ¥ v oav &
Sl %rf'a:rcr;r 5 37% 707 CEEL)
arg T 3 e %l AT 1948 ¥
#7% feerme FT T qE GRIAEA
SHET GAF, UIT ST IGT FO¥ HT
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gr Iy A FT aRrEEd feErs
F¢ W & TORT dww smrar g o§
qrag Fer fF 37 IF 9 9 @
faae fFar S | @Y 4T FEAT
sigar | w9 e w1 W@
g wmar fifafediz w=7 & fag
Tl & FHT wig faar sar
g% g 58 § % fagre oF Tqaq
gatar g, S 3w gy fRaq
FaraT & USEATT DAY (R4 FALG0
g AR Sad Sar e gT@r g
% s 9 wfuw % ¥ BT 909
g ¥y wi oF frame &% #r
SR 8 & g g W fage geEe
1 w97 fog, ey fHT 97 ag
FIW w40 gAr | § 4g FEAT ATEA
g fwzw foehae A FATT FEER
Faw ST o | 3H 934 F 08 FeNw
sifufraw g =iige | gaw fag
FW AT R AHAAGH  FATAC
el HT qET FIT TART FSreqardy
o =fET |
oq ¥ ¥ TUF qIq FT Ioa@
T FIAT FAEAr § | FY wgr 41 05
gw & graT ¥ {9 Ay § e
1 FrEeEFAr AT 8 | TG ATEAR
TR Ewd A ¥ A vy &
M Fray 9@ Sy g, FiwT gmd
o ¥ w3l i & 7 o3 fewm
qE T T P R & F -
gaTe QoA Wigar § (% &0 R7e-
GBI FT ATHGT AT IHF FIRIAT
T WrHwT faQe et F S ar ?
"&F ¥ UF waAr =N fRemAad I
fag & ggafer &7 S & "ART
fear + gg wmwar A fqOd g9 F
w&f SS@r. . . (WAATA) | {GT R
GFG FT HIQET UF A<F @ fEar
M UF a8 FiF & FHEr 47 |
T WEw & WAl WAF qT I
ST WA & R o OmME IR
or @t 7€ & gHA 9gw I A
Far | ARG ® SEAr I¥ AT
F A w TE & g W
St aat & qreda F oS qar
9gT gOT § JEal 9T ¥ F fag
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[+t @alw o@ fas)
T W T F TF AE THEEH
FT FETA S| T TR G, FOAFOT
ax ¥, fwy aredr & fwrar
GRC AT 93T &, TTRN AT FF AT
|rfgT | o fargara gaa fag v
qStrg T35 &) w9 9IEl Wy A4V
< A &Y AeAr AR f§g waare
[ ot §3 TRfaT 390 SEF R A
Fg war & TaTEzd & FRO
THETWT TAT | &9 TIA A FF
EX R I I R S CH E S 1
7 RIAT AT g0 IT F AR
WA ¥ o3Ar oav. .. (Hagm) |

BET A tag (we7 g3w) ¢
Tq gl TGy B T AT IaR
fag g8 =#4f Qv 7 & 7

s\ werm qfq fRer . wawgdY
dar g & W9 A 9¢ FTFN
wE 3 & v = fadfaar =&
97 | WTTE AT qF ¥ W@ §1 98
& wfifew g A2t 7T A | W
F g wEr ® EET F TgM
At ¥ oa| g At d=m F g
A A1 1 HAT F UF WQw AqTE
f& fra ¥ fanfaa 1 330 #@E@-
Far &7 g ar w8 | | aw
¥ frdt &1 uweR gEr g @
g &% ¥ Jgr dwr @ o |
zax fay faifad # sar ArEvasqr
7 THA FW AL AT DA AW
Eqamrr wifag w@r =y §, '
& wrax faam &1 gww qAr
FFy & A 7L @ § Ad war
f& s oA T @ oq@ &
far o wifaame @ FRET ar
ga-FRE F4T ag fwgm @9 § 7
wEZ IEH WIAH F ART ST
gi, faTrely aaf & < FW gno
T@ WM WY HENFIT FG, TAY
HFIC FA WY @ Ferrafagi FQ@
wi @1 aF fed 5 uw waug
aris & femer @ owmw fqmw
qar A T 9ied | qg R fE
g HIHET Hr=HIC H 9t g5 ¥ |
S qF F9 I @ A W S
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TE FGT IEF wA A gy SqrAard
#1 fazarg =g swar gefar #od
& Feurw ¥ fag ag araws g fo
o gax far ofgare #v oo
Fodr gard afF ag qfr A &
ST FL | TAE AGHET G Fedw
g WX I Fr Y wEHw 1 WO
g paifmat fegry @d ar o
T A [FNT FaAn, T S AT
A7 earA & fad | 3w oy ¥ 4%
AT F ;AT H ST IO AT FE E,
§ mrar wear g 5 wmeda wdr
St 87 Fm@El AT S ST | T ey
¥ A Ay qd ST & g Sy

wg fear § Su% f|r ey
AT g1
THE VICE-CHAIRMAN (SHRI

'AWAN KUMAFR, BANSAL); Now,
Ir. Vithalrao Jadhav,

SHRI VITHALRAO MADHAVRAO

ADHAV (Maharashtra): Mr. Vice-
hairman_ Sir, 1 rise to support the
rorking of the Ministry of Defence
f the Government of India and
wough you, Sir, I would like to
mvey my hearty congratulationg to
Il the Defence forces, to the three
ings, namely Army, Navy and Air
orce, who are rendering an out-
landing service for the cause of
ecurity of the nation for decades
bgether, Except for the small de-
acle ip the yeap 1962 the morale
nd the standard of our Army, Navy
nd Air Force have been quite high
1 the whole world.

Sir, India i a big country and it
. a subcontinent, India is the only
>untry in the world which is fol-
'wing an independent foreign policy
nd an independent defemce policy
y adopting the policy of mon-align-
lent because to have a secular de
iocracy and to secure freedom, one
st have an independent foreign
olicy and one must have an inde-
endent defence policy and also a
rong defence organisation. At the
me of India’s Independence, the
ite Pandit Jawaharlal Nehru gaid:
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“The only possible and real ob-
jective that we have in common
with the other nations is the ob-
jective of co-operating jn building
some kind of g world structure,
call it one world. If we think of
that structure ang if we think of
our co-operation with the other
countries in achieving it, where
does the question come that we
are tieg up with this group of
mations or that group?”

India always stood for indepen-
dence, not only for its independence,
but for the independence of the
human race and the entire world.
It i clear from this example, Just
two years ago or so, there was
a conference of 103 nations in New
Delhj which was presided over by

v late Prime Minister, Shrimati
Indira Gandhi, and all these 163
nations independently raised their
voices for freedom ang social justice.
If you want to make g country
strong, you must have a strong de-
fence organisation. Sir, {till this
year, our Defence budget was quite
meagre. When our population is
Bo large our resources are also very
large. But our Defence budget has

ne up this year from Rs, 8.728
croreg to Rs, 12,500 crores, and this
hag become the topic of discussion
not only in India, but also outside
India. The capitalist countries are
afraid that India is increasing its
defence expenditure. At the time
of our Independence, the capitalist
countries, especially the Uni‘ed
Statey, UX. and France thought
that like the Latin Americap coun-
tries we woulg become the economic
slaveg of those countries. Byt India
did not become their economic slave,
but formulated an independent
foreign policy and an independent
defence policy,

Now, Sir, in the Budget for 1937.
88 presented by the Prime Minister
h‘lmself to Parliament on the last
day of February this year, he has
made a massive increase in the De-
fence expenditure and it ig expected
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to go up from Rs. 10,194 crores for
the year 1986-87 to Rs. 12,512 crores
for 1987-88. Ip terms of percentage,
the increase js more thap 22 per
cent, If we take into account the
budget for 1987.88, we will find that
originally it was Rs. 8,728 crores and
now it will be 40 per cent more in
the year 1987-88, and perhaps the
defence spending will come to 17 per
cent of the total Government expen-
diture and 32 per cent of the non-
developmental expenditure of the
Central Government. It will work
out to more thap 3.5 per cent of
GDP of the country. It is not very
surprising because the most advanc.
ed country in the world, that is the
Uniteq States of America, to whom
there is no danger from any corner,
is spending about 187 billiop dollars
on its defence and it is three times
that of the Indian Budget, For what
are they spending so much? They
are spending this much amount only
to create terrorism in the interna-
tlonal areng and to bring the demo-
cracies, several democracies in the
world, into danger and that is the
main intention of the Uniteg States
of America. While we are thinking
of making India strong and indepen-
dent from the point of view of de.
fence, we are engulfed in danger
from the surrounding countries, You
take the example of Pakistan. My
friend, Mr, Kalmadi, hag stated so
many things on this and my other
friends also have given much infor-
mation and I am not going
into all those details just now.
But the thing is that when we are
discussing the defence policy of Pt.
Jawaharlal, one may recali that Ja-
waharlal Nehru wag very empvhatic
abouy keeping defence production in
the public sector because he believed
that many in Europe were interested
ni selling their products to certain
buyers so that they could corner huge
profits. Once the defence produc-
tion was taken out of the Schedule of
the Industrial Policy Resolution, there
would be far -reaching changes in
the Government’s political policy and
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the character c;f the State will also
be sharply affected.

Likewise I would like to appeal to
our Government. OQOur Goverern-
ment did not depart from that policy,
If they had departed from that policy
and defence production goes to the
private sector, it will create the same
situation that is in America. The
private war machinery manufacturers
will always find ways to get  their
profits from any correr of the world.
They will create unstable situation in
other countries. So from that point
of view India did not adopt that dir-
ection in respect of defence. And T
hope our Government will also take
that line while thinking about de-
fence production,

Sir, it is wrong to state that. Re-
centlv, for the last 15 days or one
month. so many fabricated episodes
have been coming out of the news-
paversg in cooveration with Opposition
parties. There was a lot of discus-
sinn on thingg which did not exist at
all.  We bave wasted a Jot of time.
Indig ig tryineg its leve] best to have
regional cooneration. We varticipa-
ted in the SAARC summit and India
has given a lot of encouragement for
that. We have tried our Jevel best
to sort out differences with Pakistan
on the basis of the Simla Agreement.
Tven when President Zia was here
tn witness the cricket meatch the
Prime Minister suggested to him for
tha Joint Commission to meet early.

Sir. we cannot get aside the nuclear
threat which is coming up. In one of
the newsnavers a cartoon fhas come.
Tn that cartoon it ha« heepn written
that Pakistan hag becoma the 51st
nation state. Like that it was the
cartoon. 'That means. our naighh-
ocurs. peonla of our origin. of our race
due to  religious fanaticism. have
sone +0 some other canitalist force.
On the hasic of hate-India cammaion
they ara go'ng in tha wrong diree-
tion. The. are manufacturine their
nvm nielear bomb.
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Sir, our hon. Defence Minister ha.
said in the Lok Sabha that we will
have to do something, Sir, when are
We going to have that ‘sometaing’?
Our friends saig that we are ‘naving
15 per cent of the world populatioi
in India. India is the only democra-
tic country in the world. Our demo-
cracy is neither affected by capitalism
nor by socialism. Our democracy is
totally dependent upon ihe wurges,
tpon the expectations, of the poor
masses of thig country. Our demec-
racy is independent democracy and
‘hat is why it is a real threat to the
capitalist world. And that is  wh
Phey have more bhatreg for India.
That is the thing.

From that point of view we must
lavé our own nuclear bomb, I mus.
say. Now Pakistan is having a nu-
clear bomb. It might have prepared
one nuclear bomb. The Uniteg Sta-
tes is having another ally in Israel.
At one angle there is Pakistan; at
‘he other extreme there is Israe:
#nich ig having ' about 200 nuclear
irsenals at their disposal. And we
:annot ‘forget China also. It hag not
ried to . become the third largest
jower. But as far.ag the defence is
roncerned, it ig today the third power.
We are not having very friendly and
very cordial relations with China.
50 there ig no other option for India,
‘hough glways India has stood for the
security of the entire human race of
he world. We must go .nuclear once
‘or all. We must have our own we-
iponry. We must not depend upon
ithers for our help, Soviet Union has
1elped us all the time. '

We have to take note of what is hap-
sening in our neighbourhood, i.e, Sri
anka. The Tamilg are killed bru-
ally.” We cannot look towards that
sroblem as a third party because it-is
rery much the concern of India.

Now, take Indian Ocean. It has'to
je a zone of peace. The U. N. Ge-
1eral Assembly has passed-a Resolu-
ion in the last session for convening
, conference on the Indian Ocean as
1 zone of peace not later than 1988.
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There is a U. N. ad ho¢ Committee
on the indian Ocean of which India
is a member to compiete ail prepara-
tory work in regard to tnis contfere-
nce by the end of 1887, This Com-
mittee met at the end of March, 1Ys1.
The conference will be meaningful
wnen great powers participate in ii.
That ig the stand of our Prime Minis-
ter.
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Coming to defence, we know thac
the aid given by the United  States
to Pakistan recentiy comes to 4.2 bu-
lion dollars., It is package deal,
Sophisticated AWACS have been
given. The U. S, Strategic Comuuit-
tee which is generally vociferous on
nuclear proiiferation, hag decided to
keep a relatively low profile in this
respect since it seems to have fallen
for the view articulated by Genera.
Erial of the Central Command Force
before the House of Representatives
Sub-Committee on Asia Pacific Af-
fairs that a Pakistan Bomp will ace
as a deterrent against the Soviet
Union. By Pakistan going nuclear,
the Islamic world will feel satisfied.
Israel is having 200 nuclear arsenals.
The South-West Asian countries area
is known as the most unstable area
in the world. The Iran-Iragq war is
now in the seventh year. The Af-
ghan insurgency is in the 8th year.
Arab-Israeli conflict ig in the 40th
year. The sectarian conflict in Leb-
anon has been raging for more than
a decade. The Khurd'sh insurgency
encompassing three nations, ie. Iran,
Traq and Trukey, goes back to the
20’s. This is an area of deep civiliza-
tional conflict on one side, Jewish-
Muslim conflict on-the other side and
Semitic-Aryan conflict. Then, it is
the conflict between Islam and Chris-
tianity. These are the conditions in
this sub-continent, Late Mr. Bhut-
to said that Pakistan would wage a
thousand-year war with India. Gene-
ral Zia.ul-Haq did not make that
statement. But he has the same
dream to have a war with India for
1000 years. Pakistan’s nuclear scien-
tist, while talking to Mr. Kuldip
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Nayyar’ said: Pakistan has a bomb,

Paxistan has no quarret with Israel.
Where is the quarret? ‘Lhey say .hat
there is no quarrel witn tne Soviet
Un.on. Whaere is the quarrel? The
quarre] ig with India. Tney are very
sensitive. The partition was g great
mis.ake. In 1971, under the dynamic
leadership of Madam Indira Gandai,
Pakistan was divided into two count-
ries and Bangiadesh was separated
from Pakistan. That has been the
great worry of General Zia-ul-Haq.
He wantg to destabilise India. Terro-
rism in Punjab and in some other
parts of the country is the direct ef-
fect of that. Therefore, India should
be very vigilant, They have to safe
guard against this danger.

Looking towards the Indian Ocean,
the U.S.A. is having 440,000 rapid
deployment forces. OQut of that,
60,000 R.D.F. are planted in the In-
dian Ocean. Theiry main base is
" Diego Garcia. They have a program-

me to destabilise several na‘ions. If

you try to find out, you will come
to know that Lebanon in Sri Lanka
and in so many South-West Asian co-
" untries, they are playing this role

and they are making their democra-
cies unstable. So, from that point o”
view, India requires to play a verv
dominant role, and they must give
a very positive answer to this poss™
ble threat from the capitalist world
Sir, the Soviet Union ig very friendly
with us. Not only that. The Soviet
leader, Mr. Gorbachev, has put for-
ward several timeg the five importan*
proposals for peace and an interna-
tional security system, but Mr. Regan
has not responded.

Sir, as you fiave rung the bell, T
would like to appeal through you tr
our hon, Defence Minister thay we
must not keep quite, we must have
our own Research and Development
Wing. Of course, borrowing the
technology from other countries ig »
temporary answer to al] our ques-
tions. But we must have our own

[ RAJYA SABHA ]
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technology. We are haveing the lar-
gest scientific force in our country,
As We have seen 1n our Science anu
Technoiogy Report, we 'aave  abou:
20 lakh scientist in our country. The,
are capable of doing anything, any
iype of research taat is being done in
any corner of the world. From that
point of view, I fully endorse my
support to the working of the De
fence Ministry. And 1 who.e-heart-
edly support the Defence Minister
and he must go ahead wita all typec
of weapons, including nuclear wea-
pons which are required for the sec-
urity of India.

Thank you, Sir.

W\ AXw awf (SEC W)
qradg S9EATgd WEIRY, WiW W@
g gqre # wifg st fawdwar
FogIEre e gy foar g,
T QIS qF & 0 TG T YRR
F fret o 3w oy gAar =@ Foar
g wifs =g g, wfs & fag
YAWIER T WG F I A
;e mfesarsw F ww ¢ gaA far
g1 ag 1962 0 ¥ 9@ wAIAA
SO WA, WFT ST AEE
St ¥ wimaaes F oy 99w
F fugia ov gege fad 9 el
@ ¥ dgg a9 faawr frawd
A o, =N adwmd & AR
ft e 9 1 feeg ®Y 1962 W
T 3T AW T W 9 WEAT
frar 1 wrvg aaifs @At &gt =gar
ar, wifafita & 2, wwfum oo
grenm ¥ far v vy #E
SqTYT AG F g @

XA gHET a3 gwm fF AW
g ¥ mEAw F¢ qE F 90
A T fia ¥ W afuw &=
YT AINES FeAr F faur | wraar,
yg Fsar qF (Far 3 sete fegearw
F Hw F gra B wews
F & A, afew dWpaq o wWw ¥
¥qT A FI HIY FAA AT AT
warg faegr, 4t a9, g ufog
A @ S AT @ 9ig,
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ZHET sy fwar oA fosdq St
oIS q Sgd wgad ¥ uF q6C
wWe qag gd o, gfear six =hm
F dr9 wag@a st ¥ g foedq
# AT 3 ggR #7 fear @y ww
T W gL s« agr o AW
T fegeam & @ fwar A g
ERER AR TG CT I BETE B Gl e H
€t wieg ® & 94, fwa wF 3+
A1 e w3 F e e wd
g1 wEWEd NIW § FH AT 6%
dT M wfaawic e four =i o
WIRT & HEHT TGT HT Uy HT
gt faan, @ sy gy W mwfw
#, 4 wuE I & sweowww AW
KT B WET Ag, ag A F fgear
g1 oftam sax s § fefm g,
FAFIA, zaadfad & v & agq
A o g1 wed faw 6%
a8 wrd aga ST oaFa g, d9
q Far ot § o qifswmm o7 o
gar o g1 i g@ g f5 mamd-
faa av @t wlafer a2 @3 @ 2
qifFe & wiw 1 feegeam a1 A
& &3Ft 1 featow -3y $fwaaw
AT & fag wige w9y 9§
a3 =& gar fag Ay 9
qifeears # AT FT A6 & |
W qq x4 HIT eAie J
qi7qax, W F fae masgfeas
frqar  wgeaqd & 39wT eww H
W@ T ggsl o1 faalo sdd |
qrfsears 7 9T 9T AT FiX
HIFIN C6q7, ©AFT T F qTT qQ
FIIATITHIL AT fgeqr areq T &7
T fear g faasiag meme sl
FIATE ATTEA T ATH +THIT FA &
I GCATT T W) 39 AATH &9
¥ fged &y grvg A ¥ fan &1 yarq
o g% =g (631 & | weaar @ /|
S FATT & BT &[Gy SqrT H
f fag feg & ag 3T =S
gar 2 fsqsr 40 7 gHFT AT
wg gy F gifawgE & S«
gaifasy Feg-gTemy ¥ fREE
w1 ¥y & fwur sar wgarw fwar
g 9T wEW wrad ! safs
fagar guatar g AW F g A
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Afgeard FHEIT gaad  wUeg €9
¥, g afwy ¥ AR aed ®
ufeqq wmas § arwd X &1 I
ISTAT WAT HIX ¥ qHEAT &
g AT AT & wWieAAR, IO
g 2@y o oarar g 5 omeda
T, Ty AR wig F arfaeqme
F o §iF WEHA ¥ GETATH @
o ey W wer arfyeqw ¥
st gx  foy & wig 9@
@ 1% IAFT TNTZAT & 1 TG ARG
AT W SAIAIT Agd) @d & |
naT &7 agar war g fa wmifasqs
F yar & fag {sg faw e
g %1 EWWT AW HIW F
fgq® g ga1 8 f9a¥ & w1
F gl glaae § =g Faus
¥ & A% gmiwwmEiF gar 9«
Tar & fag &, wgfva &gl
faeq & ghaare wmesr smfaEama
F & FT B 1 RIS FNIT AT
qifaeata ¥ o g HT foar §

fegtanfear & #wm<ar 1 9

FIT FIET AT § AT W@
TT a1 fawax g 9918 "
Fifgw @ & f& fgeg marame
aifs a1 &g gv . afew fen-
mifgar v arfeears § € wa wgd
T AEET A A Y asART AT
Ay FaT B ARG A ¥ fear 4r
Ig FFUTT H AT EHFN F JUAT
s MTHISTA FAaTfegr g g
fagrardy #ar Faraw & 7 39
G ¥ WA avs ggalEaE g
I A B, TB HAAITY, T @«
s fergeama & faw @ 99
g & faw g gt
FEIT & WM FT&T AW FT W),
fergrars & @19 fRaar 1 5¥ag”
gt & aifwEqw & e gETq
gga  @ar arsy § ) fgegeama &
aredl  aifaears A 9@ & WX
arfgetd &1 g fgrgeatw W
qrar &, My @ IW F fag,
g orfsem & EfRm FFT AIQ,
gfamie ¥%T am  feegema # mat
o fgrg-fem agwg der I
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& fog ar a-utg wEw ¥ (wg
A qE SET gAr W g
FG &7 § 7T | n T war STy
fafza ssm fF & ¥g T fF

forgema sk wiffeas § @€Y
1 el [ww & @i W A
ITHT FAT SAILYT g, Wqfw A

s & fF oseg oS FEATOH,
aifFe® ¥ &9 S e gAv @
STEATH, TS AT 0 w7 ge,
g7 quie ¥ fAcax  awwd #,
gfaar<i &1, fmr F sgamar sl
S IES gt gREm AATHl F
@ @ T osT & 9y R
SR geif & g g 2
gt oY At wyoaer f@mr &
T AR FEAR F faw s A
7 SFY AR FEET FT o fEEA
AT aOF A il F Fe
w@r g, SERr amad a9 & fqu
U FT FGT ! THT TG A A SN
f‘gwr FooT T@T § QT a<F 7T,
qd &1 AR 9T FT,  IEH
IG Y FTHT FAT  TATE FA !
TEF FIT WANT  ET HaAT SIY
o faax g%z F@ av Hifow
HT |

AFIAY, WA A H AR
Y FBH AEW AWAT STo FIfER
g, W 9rffsm & uerfas
fead & wrex W@ S g, ITF
TEFE & SRE o FET g
agt & ©F wglgg gEwR FvF
qiffea™ § WOy a9 gAr faar &
afrer & Sdise faeex fr—sa—
gF F st #gr g & uwEw-aw
gam @ feafq W qga T E,
fedt &1 Ww FET | FT
fear 8w T &1 Eﬁg?r g &
g #t feafc & ogw o g |
afpr ag few fafe & & =
iy gfmr ST RO ‘ITFW
¥ gdce ¥ g W *Fg
fagT & fegeam@ & &t o
q5 R g, FewA, g awar g |
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WA wa Ao dATT AEe
F dar g, a1 fegem 8@ 5w Eq)
qraar 31 9ET g7 AT wg o fa
g T amiareAA ¥ @y EUH
G oo A Gt A B S C
FM fF #oy IW AT T & fAU
IAFT qFEAT ¥ F fqU F@r
eggeqTd gAs  {zwwr H §, Fard ?
40 W gH TIGd gC & TTE |
T 40 HI A § gAY WYY W FI
W & wwey #  fwaar  wareweEr
g F oggrm fRr 7 fRAE gw
I CICE %? T & fF T
a¥ ? WA arogr SEar & fF
Gt @9 FF faRwl ¥ grgfasan
ghroe gw wfgay @ %: LED
ag swie § & fa=  faqmi @r
AT yg gfaAR wTE g, Wig
SHAT & @y HAg § AT
¥ ST oa@d wEr g ar9Ed a4k
Jr oarg ¥ oA, ¥ ;Y 1979 ¥
F-EfoR S owmw g@E g s
q1, IAF HIg § WRRT FT AT
AEE FE FT IWEY WA FQ

BN | IF W ¥ ATY WY SR
qma gl fF zEEr miRdA &

qUE §A Wl T fAAIU,  FAHT
fawre g7 #oq 3w § F @0
w3 ag favaw & fF wwal &
> 9T, el & fawrw ay
Tt & famior g ogwR W H
v #wfus gt @@ s afge
feaw & zm W =1 gfaad &
ama § ohoer wn & fag
wWEAS!  qedl ¥ Sedl 97 §F |

qryaT, AF S qEgEl HWOA
wHAT ¥ Waeit 8, @ 1979
ECCTE -G G C n’m%r #
g7 @R wE ¥ T s @ 9,
SE  GHY WG & F aH
¥ AEER W% HeIeEfen  UF
fear @ o wad ag &g oW
ff o & wed & s @
T oaagfeal ¥ @e-uia amg
VR # 9o FAC A ool
TR §8 Q5 § 95 T | 418
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¥ gygfemar wrew A @ddr 0 &
WA @7 WA S ¥ a8 S
qEM R oag @ AwWiEA oA
WS a1, T IFF WU 9
ae—arid & fau s a8
STy gAr At f& wf gwi ?
A0 JOE WU qidy Ay w@r 9d,
g ot WY A A oal FT |
1979 # 4S & gy &g HYET g
90 qO IEF @l gy s A
gl & @ sweg ¥ 99 Wy g0
F0 IR wat ¥ wER 9T 3w
qFATER F ofr NG W § 7

wEgHL, WO AT § SR
& 9% W3 W FE FA oA ¥ gl
THr & 1 QAT T HAT AGET AT
9T q% 1\ H gg SwAr  Figan g
f& =y 1980 ¥ =g =W g
TERTA JATH AT =fradr Zq0 Wiy
¥ qarfa ¥ & @9 ww & G
Wt wFT w1 w15 faaifagr 9 g,
FNE QA G g1, FE FHIET 7
faar strowt 1 ag fHglaa SfEa iR
wArfag OgUT Y 1 5] 1985 H
foe &t Wt w@faat § T A
f& 18 sdraT & fear svow, Frg
fagtioar «3F aam 1 @ fax
w9 ug faa? & foar marar a ==
%9 & FAT GEW 41 | &9 T
aq fear war ar f&5 w1 fesilean
T gon, S wu wfEAT § o
far ar dv 2 W S FaE A
F w0 5 9 ®F ¥ @ THOLAT
afdy ¥ f6 awd o o dRr
gai fEdl wFIR &1 FE FHrA A8
feal s ? Q@ SEE IWT O
GFE SET F FAT FL |

arpa, sl & fag o # oo
Terq ¥ fadew von g g &
I 9gd qEr 99 ITRE FE
ARD IR gdear & A e ¥ fag
FAT T WD ST T@ OAHTT & RIS
wee wiwar faaffa s 5 s+
gare Ag @i g @t I A
fa=iferat =r€r g, aﬁ‘rﬁ WE gcil
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QNI HIT T W A wEr gd w0
G &9 wFA WL Y W 7 g@r
F fac & awar s

ARG, GHRT AN % f$ <
fwg®r v =T g FgT 9 AR
xmﬂaﬁr foasr faedl ar, guma o,
q A Eer g1 T s g e
g, arfFeT ot gu g &, Al
U U g § AT WA a1F &
A= %T“rwr ot garr faint & 9
T AR faddY § | sreg & F
g A FIAT TG \F TR fHaar
9% | g1 g & a3 < WRd |
wif =ed & a1 it & waEt A
garr fagar @At =ifew | ag H
A grdAr s | fead fen &
AT I & 9T gle€ YT AME F1 &1
Iq W Y, GH W AT ST TG
W g a1 98 FT g P oReAT A&l
rvr"ragw“raﬁmfr@wmfa?aw
3W A q“rwr GT TS AT 1 gfeT
g a;m—, T(sE AT AT WL GE€FH
TFTT FV 5T HTEGT FT FFANF T30

I ¥ OWET FHAT T A ALOTAT
TEH T M F AT G § | A FT
od sgEEqr & AY T AT FL G
R &, T gen & fau o gy
dg1 &¢ @ €1 (aRT F: =€)

wREY, [@ER GSEr & ==t
ofs § 7 5§ @ W F} GEA A
gfoz & ag Sfaw =i & |\ WA ar
z¥ fReT FEwM FgT LT 941 | G99
T HrEEEQr § 2w W gen 3 fag
e faam &, AR ag #AudET
g, = & ar a5 oY qw gy gfral
FT, I GRAT § T favmr v
g weEq qfewr T g 1 qA
qar gt & i ogwra qeAee fawm
aga afer @& & gnfea @@ &)
T qes W W eAe € AR 4
Jozr FX fr ogwrw e faem
g gafex & g
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@Al AT E | HA TG GARN
T3 g@ a7 & R 91 wier § 9y

g &, SqT 9T weIrAIAA q3T & |
HSTIR AT & TR FIE T QFA
FORNAT & oweAr =efgg 1 &AT w
WY 53 UT fafa %fcc'frri FT ATHAL
% gad WY weIae & TEEr W
St q0fgu 1 fasdt g% A qT wEr
qr fF AZET F 1500 FRT F¥
g 30 weds T FC W@ g fRaT
ARATE FA e & faes | AW Fgaw
& fF T8 YA T AT AT AH0
AT ATET |

R F S w X A i @
FIAT AET 1 WIS FA IHET 45
a5 Fr I F f@E w7 fqar sigr
€ 1 TH OSA Fr FIT HT 50 I
F ® F qAT Wifge #}7qifE wa O
gardt #iwa faeadr it a3 T4 &)

AFIEL, R B FAWL o
faiwztr ¥ e 7 & o fene
B4 & wearq 9+ e ®, deet H e
qY qamt 7 e f@m s o Sy
TUG FEAY Gl ¥ F4T A1 F SAT
T B9z 9T d WA & e
JU w30 ¢ & Iy wewd A oo
faar s foad oo geg A gt
gAREM T WY fF garr e §
AT qg

T wAl ¥ Wi 7§94 gaAre
fzd & wadg ww HqE S ¥ ag
qIAC FEar, A7 Afad F oFIar
wen fF J g 95y w4 FH vl
qT IAT I &7 U F4

SHR} MURLIDHAR CHANDRA-
KANT BHANDARE: Mr. Vice-
Chairman, Sir, one of the oft-discus-
sed issueg these days is the security
environirient of our country. And I
think i} bears repeated repetition be-
cause of the fast changing events
which tlireaten the security environ-
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ment of our country. From today’s
reports I am conscious of the fact that
the supply of AWACS has been cle-
ared. The symington Amendment
which prohibits supply of arms to co-
wuntries engaged in the production of
nuclear weapons hag been waived, at
least for a period of two years, as .
they say, but I have no doubt in my
mind, as I have said repeatedly be-
fore, it stands waived permanently.
1L is g matter of great regret that the
amendment which was moved by Se-
nator Byrd has been defeated and
decks cleared for g massive aid of
over 4 billion dollarg to Pakistan. The
debate here has shown remarkable
unanimity on one single factor—na- _
mely, that the arms given in the
name of Afghanistan, ostensibly, will
not be of much wuse to fight Afghanis-
tan but there is every possibility that
these will be usaed against India. Now
I am one who is at all timeg for verv
very friendly relations with our nei-
ghbours, and in fact it is going to be
my endeavour this evening to find out
how we can maintain the best of fri-
endly relations in this very extremelv
adverse and severe security environ-
ment.

With China, we have had several
rounds of talks. Nothing hag come
out. It continues its aggressive atti-
tude and postures against us on the
border issue. Its protest on the con-
ferment of statehood on Arunachal
Pradesh is well known. It is in this
background that I want the Govern-
ment to consider, the honourable Min-
isters to consider, this scenarip which
I am placing before them. (1) The
situation in Afghanistan is that the
USSR has agreed to withdraw itself
within a period of three years and
the pressure on Pakistan ig easing (2)
The Soviets and Pakistan, in that pro-
cess, could come together. (3) AWA
CS ang other highly sophisticated we-
apons supplied to Pakistan by the
USA are absorbed because it takes a
certain period. It ig not as if you
give the weapons today and tomorrow
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lney can be manned, In fact, in the
case of AWACS we know that for
sometimes they would be manned by
American pilots and American crew.
(4) Last but not the least, USSR-
China or Sino-Soviet tension eases
and what happens is that the burden on
the Chinese army reduces across the
Sino-Soviet border and they are in a
position to concentrate more on the
Indo-China border. This ig the scen-
ario I want you to look at when you
plan for our defence. I find that
when one looks at this, one finds thak
the Government is rather unduly de-
fensive about its Defence budget. I
find it is sometimeg apologetic, be-
cause this is one area where I don’c
think it goes either by figures or by
the percentage of gross domestic pro-
duct. It really goes by the needs of
the hour, and no price ig too dear to
defend the freedom of our people and
to defend the unity and integrity and
national honour of our country, The-
refore, I am one of those who want
to assure the Government, on behalf
of the people, that every man wi'l
stand by the Government in itg effort
to preserve the very independence
and the spirit of democracy of this
country.

T'ae main question which arises to-
day is Pakistan, which has become a
nuclear power., That is the main
question we have to address ourselves
to. In thig connection I would refer
you to what I said on the 7th of No-
vember, 1986 when we had a debate,
a short duration discussion on  “The
Security Environment in the Coun-
try in the context of Pakistan’s Nuc-
lear Plants and renewed US Arms
supply to that country” Every word
of what I said then hag come true o0,
probably, more than true. I am one
who says India is the leader of the
peace movement. Wherever there is
a movement for peace, wherever there
is a fight against colonialism or impe-
rialism, Indig is the natural leader.
Right from 1962 we have been taking
a consistent stand for the elimination
of all nuclear weapons all over the
world. In fact, one of the reasones
why in 1968 we opposed the Non-Pro-
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liferation  Treaty—one among the
many reasons—was that we stood for
total elimination of the nuclear arse-
nal from this planet. But what hap-
pened? Since then it has only prol-
ferated and reached very, very dan-
gerous proportions. Taerefore, we
do not believe in war, yet we have to
have an army and we are discussing
the highest possible figure which was

allotted to the Defence Minis-
5.00 p.M. try this year. At that time I

gave all the options., Even
now one cannot really go by what
one has stcod for if it really
affects the very existence of our
nation. I was surprised to find tha.
very great intellectuals and pailoso-
phers, great human-rights experts and
champions of human rights like Sa-
kharov in the USSR and Debre ia
France, both of them and many others
are of the opinion that it is really the
ex.stence of the nuclear weapons
w'nich is a real delerrence to war ana
that the conventional war can never
be stopped. They point out to Irag-
Iran, to what is happening in pales-
tine and other parts. They say, the
conventiona] war can never be stop-
ped, but that a war can be deterred
only by possession of nuclear arms.

Therefore, let ugs now reconsider
whether we should or we should not
revise our options on the nuclear po-
licy. 1t is in this context that I want
to point out that India is the seventh
naion, It ranks seventh in the whole
world in the matter of capability for
nuclear weapons. We do not require
any technology from outside at all.
All that technology is there, and only
we have to develop it. We have to
apply if.

The second aspect which I want to
ask myself is: Will the cost be too
heavy? I think there is some miscon-
ception because what has happened is
this. Look at Pakistan. It has per-
sistently gone on. They started in
1955, and they have acquired the cap-
ability now. Look at China. China
reduced its expenditure from 1979-80
on gall conventional weapons but it
stuck to the half-a-billion dollarg of
expenditure on the acquisition of the
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nuclear weapons. It went on steaou-
ly with the nuclear weapons program
.mes despite reslriction and reduction
of the conventiona] weapons. [ ai.
informed of this. I am not a very
knowledgeable man, and I don’i want
to take upon myself to learn a sub-
ject which takes g life-time to learn.
But the Ministry would check up ana
find out whether only an additiona:
cost of about 6 to 7 per cent or abou:
Rs. 1,500 croroes will put ws in a very
very strong position of nuclear arma-
ment, nuclear weapons. That i tac
point that I was making even agains.
China. In thig I include from the
ballistic missile force to explosive,
guidance ete, :

I am making this point because I
started by saying that the Ministry
seems to be g little on the defensive.
I can assure the Government that no-
body in the country will grudge thu
very very little expenditure because
ultimately the purpose of defence is
what? To defend yourself, not only
against Pakistan because of the history
of three wars previous wars but be-
cause of the potentigl dangers from
elsewhere also.

I fee]l that what is most important
is that you acquire a capability in
this department which is comparable
with China because then only will
China come to terms, I tell you. I was
very nappy that in the other Houge
the Minister referred to the axis of
the USA, Pakistan and China. The
only way you will break that axis is
to show that you are as powerful as
China. When that happens, you will
see that China will come to terms be-
cause we are on equal terms with
China. You will then see a radical
change in the attitude of  Pakistan
you will see a radical change in the
attitude even of the USA because
they would not have that militarv

base. ‘
[The Deputy Chairman in the Chair]

Many Memberg asked repeatedly as to
why is it that the USA is yeilding to the
misapprehension of Pakistan? The answer
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was given in a cartoon the other day —
I think it was Mr. Laxman’s cartoon —
showing that Pakistan was the 53rd State
of the USA,

SHRI N, E. BALARAM: I would like
to know how this would break the axis.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: When you ate in the same
position and are not afraig of inem, they
will have no other option. Today they can
terror.se you because they have a potential.
Today we have npo nuclear weaponry at
all, Once you have it and you are in a
position to strike, that really ends every-
thing. That is why I started by saying that
there is a line of reasoning which requires
a very serious consideration viz. what de-
ters war, what deters this type of aggres-
sive and threatening postures and attitudes
is the possession of adequate nuclear weap-
ons in your own country, I think that is
a thesis, which I am not advocating on my
own but which is being advocated by
others, But thig ig the time for the Gov-
ernment to consider it. Two things really
embolden me to say so, Firstly, because of
our capability. Let me at this stage pay my
tribute to those soldiers, to those officers
in uniform, to those engineers, to those
scientists, who have been able to achieve
so much for our country in so short a
time. And when I am on this point, I am
really amazed that in the context of this,
at least one of the national leaders, should
talk of Prime Minister demoralising the
army. I don’t think there is anything more
shameful than this, I don’t think that the
Prime Minister becomes small by the
statement. Those who make such a state-
ment, they themselves become small, At
a time when we are appealing in  this
House and outside against character ass-
assination, against rumour mongering, ag-
ainst dis-information, should we not have
certain norms and standards? Or should
we go on engaging ourselves in this petty
political stunts and petty politcial gains? ¥
do not know whether one gets them or
not but I would leave it at that with a
strong condemnation that I can make ag-
ainst such an attitude and expression.

Now T come to Navy. I know that there
ig a very marginal increase in the outlay
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for Navy. But we cannot forget that we
have 2300 miles of coastline with our is-
lands strategically placed. Now, it is here
that 1 feel that we must immediately pro-
cure nuclear-powered submarine force to
protect our island territories. I may men-
tion that China has developed eight nu-
ciear-powered submarines, Two of these
submarineg carry thirtytwo ballistic missi-
les and each missiles carries nuclear ex-
plosives of a megatonne range  which
roughly means a hydrogen bomb range.
The nuclear powered submarines are crui-
sing and if they cruise further of which
there is every possibility I don’t say more,
but I am told that if they cruise further
it will be a real danger to our islands.
What I want to say in brief is that there
should be a fulfledged balance. When we
were discussing here on the 7th Novem-
ber, we were told no, no, our Ambassodor
is talking and he will see that AWACS
are not given, When we were discussing
the External Affairs Ministry, we were
told no, no, one of our  Ministers
hag  gone there and he  will see
that USA does not supply arms to Pak
Combat Aircraft. (Time bell rings) All that
istan But while he is in the USA, the Syn-
ington amendment is thrown out, I raised
this point late in the evening on that day,
but the External Affairs Minister said that
he himself was going and would be asking
the USA to dissuate, Now, why does he
not also take upon himself an exercise a
very serious exercise, of telling the USA,
al] right if you give them AWACS, you
also give ug AWACS. T think if you reaily
want to test the proof of pudding lies in
eating, we must ask them, well, we don’t
want your super computers, you give us
your AWACS. Well, these are gsome of
the things which T wanted to say.

Now I come to the Air Force. T have
said that Pakistan has acquireq AWACS
or ig in the process of acquiring and, there-
fore, we must immediately procure what
is called ADGES — Air Force Defence
Ground Environmental System. T do not
want to go into the details because from
this year onwards I am a Member of the
Consultative Committee of the Ministry of
Defence and I will get an occasion to go
into the details in that meeting, Now, it
is not necessary and T will share certainly
what is my perception about this sys-
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tem with the Minister outside the House

so that it remains confidential and it

serves its real purpose.

Much has been said about the  Light
Combat Aircraft (Time bell rings) All that
I say is that we must have the capability
to destroy the highways. We must have
capabilities for surveillance of Tibet and
Karakoram and for all these purposes we
must have thig aircraft. This is the main
suggestion I am making and an integrated
ballistic missile programme... (Time bell
rings). I will take only two minutes because
this is one of the most important topics
we are dealing with. I wag just refer-
ring to an integrated ballistic missile. Now,
the Chinese missiles threat is real. They
have 13 air-fields in Tibet. I again do not
want to go into the various combinations.
But T want to say that integrated ballistic
missile programme should be taken up on
a very, very positive footing, What I want
is to improve the wision of planning sO
far as the defence is concerned.

We have always talked of men behind
our machines, We have men but we must
also have adequate machines. I am aware
of the very great efforts and very scientific
effort; made by the Ministry for moderni-
sation and for updating technology. But
all that I will say is that while you are at
it your budget on research and deveop-~
ment still remains one of the lowest in the
world, roughly about 5-6 per cent of your
budget which is really very low  and
something will have to be done for increa~
sing it so that you can meet all  these
suggestions which I have made in my short
speech.

There are only one or two things which
I want to say, T suggest you prepare the
nation in an atmosphere which can make
better citizens of ourselves. What T mean
is let there be compulsory N.C.C. for a
period of two years. Madam, you have
been one of the commandants in the
N, C. C. and Home Guards too. It is only
a part of the Civil Defence, I request the
Government that it hag to be done in colla-
boration with the Ministry of Human Res-
ource Development whether or not it is
possible to give but you make compulsory
military training or N.C.C. through which
we can inculcate discipline. It will make
better citizens of our students and boys
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and girls, That is one more suggestion
which I wanted them to consider,

Much has been said about ex-servicemen.
I do not think it is feasible to  extend
their age of retirement. But the possibility
of self-employment, the uncertainty  of
absorption is one of the great heart-burn-
ing problemg and adequate seniority is not
given for the period they work in military
service. Only the other day T had to make
a representation on behalf of ex-service-
men and only at the intervention of the
Prime Minister the necessary seniority was
given, Why we should go tg the Prime
Minister every time? Can we not provide
for that security automatically?

Many more things are there and I know
that this Government is very, very cons-
cious of all these difficulties of ex-service-
men and they will have a complete pack-
age dea] for their full rehabilitation in
civil life, The same, I think, is true about
war widows, With this I would appeal to
the House, on this issue let us speak with
one voice, let us not do anything which
will in any way affect the morale of our
armed forces, of our engineers, of our
scientists, and I am quite sure that in the
years to come we will continue to be the
leaders of peace in this region but
through an adequate military capability.

SHRI ARUN SINGH: Madam Deputy
Chairman, I rise to intervene in the de-
bate and I would attempt to confine the
intervention to a specific area  because
Raksha Mantriji will be replying to the
debate per se tomorrow and will be cove-
ring the vast bulk of the area,

It has been my privilege to be - the
first Minister in the Union Council of
Ministers since independence specifically
charged with the responsibility of Defence
Research and Development. This has also
been an area in a wider perspective dealing
with gelf-reliance which has been a subject
of considerable discussion today and on the
earlier occasions in this House, T  will,
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therefore, confine myself in this interven-
tion to the basic area of Defence research.
Before I start may 1 say that in the last
cighteen or nineteen months in which I
have been associated with this department,
I have built two very strong emotive res-
ponses: (1) a great sense of  enthusiasm,
and (2) a great measure of respect, In my
own way through the process of today’s
discussion and debate I hope that T will
be able to infect — that js the right word
— some of the honourable Members of
this House with that element of enthusiasm
and respect. There are tens of thousands
of people working in this country on De-
fence research and development.  These
really are the true  backroom boys and
girls of our process. What is not perhaps
commonly known is that hundreds, if not
thousands, of them are of such a quality
that they would find employment  any-
where in the world if they wanted to go
out. They do not work here because of
what they get paid; they do not work
because of their career opportunities in
India, They work here, as I can under-
stand it, for two basic reasons: The first
and the foremost is patriotism, and the
second is job satisfaction. Before I come
to the definitive area of Defence research
and development I would make one point
very. clear that research and development
in India in areag relating to Defence is
very, very much larger thap the work that
is done in DRDO. DRDO—Defence Re-
search and development Organisation—is
a department of the Government of India.
Research in India is done in a variety of
places and we try and look at  this in
broad terms ag a three-tier process. The
first tier is the phenomenal amount of
work that is done in the Services them-
selves, By the Services T mean the Army,
the Navy and the Air Force. Some
reference was made in today’s  dis-
cussions by an honourable Member to the
concept of retrofitting, Retro-fitting, as it
happens, is an activity which is  under
considerable stress today and iz handled
by the Services. So, we have what we call
product improvement programmes and there
are two major  programmes and I can
quote an example. First, on the tanks, one,
on the Vijayanta and another on the T-55,
both of which are handled by the Services
and these are very complex programmes



317 Discussion on the
working cf

and they are, in fact, a very  complex
mixture of science, technology and engi-
neering through which process the tank
is up-gunned, up-engined and up-armoured
and converted into a system which can be
used for another ten or fifteen years, So,
there is a tremendous input in the Ser-
vices, The other kind of work that the
Services do is an activity related to imp-
roving the system. For example, we will
take up one thing. I will take one such
example. Now, we have an infantry com-
bat vehicle and out of a process of pure
service development, the Electrical and
Mechanical Engineers of the Indian Army
decided that they can improve this other-
wise important vehicle by fitting on a
missile, So, they have integrated a missile
on to a combat vehicle and so, improved
its capability considerably and they have
done this entirely indigenously. So, the
Services have their own capability in res-
earch and development.

Then, Madam, the second tier is the
industry and industry itself consists broad-
ly of four types. We have the Ordnance
Factorieg which are departmental units; we
have the Defence public sector units like
the Bharat Electronics Ltd., the HAL and
50 on; then we have the non-Defence pub-
lic sector unitg like the Electronics Cor-
poration of India, Bharat Heavy Electri-
cals, Bharat Heavy Plates and  Vessels,
Instrumentation Limited, etc; and, finally,
we have the private sector. In the normal
course, in fact, without exception, work
on weapons—py weapons, I am very
specific. T mean arms and ammunition
research and development work on weap-
ons i only done either by the Ordnance
Factories or the Defence public sector
units. But work in area related to Defence
research and development work ig done in
a large number of other public sector units
and a large number of private industries,
for example, improvements in a  three-
tonne truck or improvements in metallurgy
on heavy plates for shipbuilding, So that is
the second tier where research and develop-
ment is conducted by industry. Finally,
the third tier is the DRDO itself and
that is the area which I will  besically
concentrate upon now.

Madam, the DRDO is the largest scien-

tific and technological organisation in this
country, and it ig the largest in three ways,
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in terms of money expended, in terms of
the number of laboratories and in terms of
the people employed. It is, therefore, in a
manner of speaking, a premier science and
technology entity and that science and
technology entity, fortunately for me, is a
relatively low-profile science and techno-
logy entity and, therefore, it does not att-
ract much publicity. However, in the co-
urse of the last few days in this House,
when we debated issues and subjects like
submarines and guns, one of the  basic
points that was regularly raised was that
we are too secretive about the business of
defence. So, I thought I should take this
opportunity to dilate upon  what this
DRDO does before I explain and answer
some of the questions that have  been
raised on such elements like Light Combat
Aircraft, MBT, investments made in R&D
in India and so on. Madam, we have two
basic types of activities in D.R.D.O. I am
trying to be as general as possible, and I
don’t want to get too involved in my
own enthusiasm,

SHRTI MURLIDHAR CHANDRAKANT
BHANDARE: You are like a professor.

SHR] ARUN SINGH: Yes, a layman’s
professor. There are two Dbasic activities
one is what we call Systems Integration.
System Integration meang that the entity,
the laboratory or the group of scientists
or whatever, takes subsystems and com-
ponents from a variety of sources and put
them together into a single package, In
the systems integration there is the capa-
city both to use indigenous equipment in
terms of subsystems and components and
to use imported subsystems and compon-
ents. But the package is an indigenous
package. So when indigenisation or self
reliance or terms like that I use in terms
of defence, they have slightly more comp-
lex parameters associated than in any
other field. There is no  country in the
world that ig self-sufficient in defence.
None. Without exception. I include in that
the United States of America, But self
reliance is a goal for which we must try.
And one of the critical components of
self-reliance is the ability to integrate sub-
systems and components from a variety
of sources into one workable package, be-
cause it is that workable package which
is the defence  equipment, and not sub-
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systems and components that go inlo it.
So, system integration is one basic thrust.

The other basic thrust is ab initio re-
;. search,  Ab initio, It is really that type of
research which goes into such things as
space, particle weapons, beam weapons—
to an extent, the kind of work that is be-
ing talked of in the West as SDI. A4b initio
research in our context of course does
not mean such things ag SDI. But it does
mean in certain areas, for example, let
us take Titanium technology, We are one
of the world leaders in titanium techno-
logy. Ab initio. Not based on any imported
components in terms of research.

So there are certain fields, very specific
fields, in which Indian scientists, working
in India, and quite often qualified in India,
no foreign degree, nothing, are among the
world leaderas in ab initio... (Interrup-
tions)

Madam, the spread of research in de-
fence is another common thing which many
Memberg may not know much about, be-
cause in actual fact, science and techno-
logy in defence spans every single facet
of science and technology known to man
today—every. We cover everything, 1 do
not know even how to begin the list, be-
cause we cover absolutely everything, from
clothing to medical sciences, including
electronics, electrical, mechanical, metal-
lurgy, propellant, explosive, armament,
vehicle, propulsion, hydraulics, pneuma-
tics. There is no single field which is not
covered in the field of defence research
because, by and large, strange though it
may sound, defence tends to be a world
of its own. The great phrase used by late
President Eisenhower—the so-called mili-
tary industrial complex had this specifically
in mind, because there is no sector of in-
dustry which does not find a place in de-
fence, And that is how, as one of our
hon. Members wag saying, when Panditji
evolved this policy of the public sector
involvement in defence, to stay away from
this problem of industrial  strangle-hold
that can be called, what T think he meant
was really the area confined to such things
as armaments and weapons, because in de-
fence research, for example, what is not
known is that have the finest nuclear me-
dicine laboratory in India is the defence

[ RAJYA SABHA]

the Ministry of 320
Defence

laboratory and the finest  metallurgical
laboratory in India is the defence labo-
ratory. The only laboratory in India work-
ing on snow structure and avalancheg is
a defence laboratory. We span a range of
45 laboratories and many of them are to-
tally unique. For example, we work in areas
like clothing. We work on everything from
socks to unclear protective clothing. We
work on fabricg covering everything from
parachutes of jute or silk or artificial ma-
terial or tentage and composite material
for armour proofing., So, the range and
spread of defence research is exceedingly
large, We also do some work and I am not
sure whether we should be doing that, I
do feel that we have another responsibility
to perform and role to play. We do some
work in areas which are not directly con-
nected with us. For example, we have
laboratories in the hills, We have one in
Leh, Arunachal Pradesh and Almora. We
do extension work. We grow better variety
of maize and wheat, We work on potatoes.
We do all this for the local population.
We feel that if we are permanently living
in some areas like Nubra and Siachin, then
we can ensure that our purchase of fresh
fruits and  vegetableg is from the local
people. In this way, we are making an
input to their economy and we are not a
strain on their economy. We have been
working on such things as agricultural ex-
tension.

In the whole field of this defence research
and development, we have a massive in-
volvement of scientists and technologists.
We have them as scientists and technolo-
gists in the Department. We have them in
production agencies because all major pro-
duction agencies have their own  re-
search and development capability, We
have scientists and technologists and ex-
perts from among the users. What is not
commonly known is that the Army, Navy
and Air Force have a very significant num-
ber of people who have done doctorates
and who are experts in specific fields of
science. Finally when we assemble a sys-
tem and make it work as a weapon, we
have one test which is defined in technical
terms as ergonomics. It is about  man.
When a truck is designed, how does a dri-
very feel? There is no point in asking an
expert. The only person who knows how

e e e
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he feels is the driver. Then, he will give
you a lost of problems. So, a large variety
of people get involved in science and tech-
nology, Within this particular frame work,
what do we want to try and do? What is
our objective? It ig very simple to put
forward a global objective and say that
our objective ig self-reliance in India be-
cause such an objective has no time frame.
In fact, it will not probably be true even
after 25 years from now and the Minister
will stand up again and say that our ob-
jective is self-reliance, knowing full well
that this is an objective which may or may
not be achieved. How do we go  about
looking at the problems? What do we want
to do about them? We have two basic
resources, money and people. With money,
we can buy equipment, we can buy ins-
truments, we can buy  structures, land,
building, etc. In research and  develop-
ment, the only basic input other than the
financial constrainst iz people, We are to-
tally dependent on the intellect of men and
women. In terms of money, some com-
ments have been made about our expendi-
ture and how little it appears to be. I
think it is a valid comment. I would like
to point out that in a sense we have to be
a little careful about how fast we want to
go because nothing is  simpler in this
world than wasting money. The massive
allocations can be thrown away. The hon.
Members have pointed it out in general in
relation to defence, If we look over the
last six or seven years in 1980-81  the
DR.D.O. budget was Rs. 76  crores.
In 1987-88, we are having an Estimate of
Rs. 650 crores. We have gone up nine
times in seven years. (Interruptions) 1t is
nine timez over the last seven years whth
is a rather rapid rate of growth. We do
agree that in concept. ..

SHRI N. E, BALARAM: May [ put a
question? What is the over-all expenditu.e
for the Defence Ministry? Compared to
that, what is the growth of R & D?
(Interruptions)

SHRI ARUN SINGH: I understood his
question, We were 1.96 per cent of the
Defence Budget in 1980-81. Of the toral
Defence Budget, it was 1.96 per cent,
Now we are 5.22 per cent. So, it is app-
roximately three and a half times growth
in terms of the percentage of the Deferce
Budget. (Interruptions) Let mo tinish this
area.

{20 APRIL 1987 ]

the Ministry of 322
Liefence

We feel that ag a basic concept, we
should be investing somewiere between
12 and 15 per cent of the Budget on Re-
search and Development, But just deci-
ding to invest the money is not going to
solve any problems. We must struc-
ture ourselves such that we can handle
that level of investment. To deal with
Rs. 650 crores in one year in a De-
partment which was dealing with Rs.
75 crores six years ago is not easy be-
cause here please bear in mind that the
investments are very much people-orien-
ted.  There are no major machines and
huge pieces of plant and equipment and
farge tracts of land.  This is optimising
output in terms of intellect.  And,
therefore, all that our goal is to move
towards something of the order of 14 to
15 per cent. We do feel that this will
happen, perhaps, over the next two Plan
periods.  So, we will come from some-
thing 5 to 6 per cent to maybe 8 to 9 per
cent in the next Plan period, and may-
be 12 to 14 per cent in the Plan period
aifler that.  Therefore, in order to en-
sure that even the money that we already
spent is well spent and no frittered away.
the second area of investigation, of stress
is people. We have grown in terms of
people in the comparable period. We
had something of the order of about 9,000
scientific and  technical staff in 1980.
And we have got something of the order
of 14,000 scientific and technical staff in
1986.  Now, this 14,000 will have to
absorb and handle Rs. 650 crores.
When we want to go to Rs. 1000 crores
or Rs. 1200 crores, we will have to in-
crease this scientific and technical  staff
from this 14,000 to maybe 25,000 or
20,000. How do we go about doing
that? What is the method? In order to
do this, it is our believe that we have to
¢o to the very young. And in order to
do that, we have to go to the universi-
ties.  So, what we are doing now is that
we have programmes running at the mo-
ment which are six.  But we are hop-
ing to extend it to 12 or so universities
in the country where the students are
furded by the DRDO or their involve-
ment with the DRDO takes place at that
point.  We are also running courses in-
ernally where we re-orient students. We
take, for example, M. Scs. in Physics and
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make them equivalent to M. Scs. in com-
puler sciences, We are also considering
the possibility of working with the in-
stitutions like IITs and building up facul-
ties in specific areas in collaboration with
them so that we go for the student popu-
lations. As part of this process and in
order to keep this process moving we
have also decided now to do something,
which in India, we stepped back a little
in general, and that is to start using
universities again as primary centres of
tescarch.  There has always been &
great argument in this country that the
Minister of Science and Technology is
better placed to deal with as to whether
stience and  technology or science parti-
cularly is a function of laboratories or
whether it is a part and parcel of the uni-
versity ethos and in fact in India we
have been through a  period where we
moved away from universities into library
ethos and we feel that in order to
bicad base science in this country we
must go back to universities and this is
something which DRDOQ is actively pur-
suing as a programme. We are also in-
cidentally working with some  universi-
iies in defence projects and have had ab-
solutely outstanding results from facuitics
of the type which one would not expect.
We have some of the best work being
done in places like Jadhavpur university,
outstanding work being done for DRDO
in the universities,
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Now in order therefore to look at ihe
future it is clear that we have to come
to termg with the planning process. We
cannot stumble through research and de-

velopment. There is no possibility
doing that. There has to be a planned
process.  What we have done is that we

have set up making a perspective plan tc
span a period of 15 years in the initial
stage and to try and look ahead and see
what we are going to try and do in def-
ence research and develop in the next
.15 years relating to the requirements of
the army, the navy and the air force, in
that same period. So, when I come back
to the words self-reliance, we are real-
ly talking about concentrated self-reliance
in specific projects and areas of target
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interesis of Indian users so that self-

reliance is not a global terms or a generic
term or something like that but is a very
specific set of targets in specific areas  of

research for specific products. We have
also got to do one other thing. We have
also got to ensure that defence  research

is so broadbased, is totally catalytic in
many countries in the world, by other ac-
tivities of  by-product flow in  defence
research in one form or another. China
is a classic example. China has demon-
strated this over the last 20 years be-
cause they made massive investments mn
defence research and of course they made
it in such areas as nuclear research  as
well for defence purposes and the  by-
product and by-flow of that is what you
see in China today. So we have got to
try and build specific areas where such
investments are possible and we are go-
g to call these enabling technology cen-
fres.  We are going to do this in specific
arcas of basic research. These will be
premier institutions in India, nodal in-
stitutions, in CSIRs, Department of Sci-
ence and Technology, public sector, pri-
vate sector, DRDOs where we  will be
having technology centres. We look at
the possibility of technology parts for
srnall scale entrepreneurs where we will
provide basic infrastructure, computerisa-
tion, computer aided design, computer
marufacture facility, power, water, elec-
tricity etc.  where small scale entrepre-
news will come and build or make speci-
fic components.

S

I would now like to spend a  short
while on some of the areas  which we
claim are success areas. I would like lo
sey first that the total output of Indian
defence research and  development is
some -where ¢f the order of Rs. 1500
crores and we have the order book posi-
tion which will equate to another 500
to 600 crores.  Something like Rs. 2,000
crores or thereabouts has been generat-
ed by the defence research activity in
Jndia, which is on an annual basis some-
thing like 3:1.  If this kind of ratio
conlinues then investment in research amd
development will yield benefits larger than
investment and therefore you are always
on a cost benefit positive  side.
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Some of the successes we have had cover
a very wide range of activities, We have
produced ammunition, In fact, in one par-
ticular case, which is an anti-tank ammu-
nition, we claim that ours is the very
best available in the world today. We
have also developed other kinds of am-
munition like smoke ammunition etc. Some
of the technologies are new. We have
developed most modern capabilities in
these areas. We have done some good
work on electronic warfare, Not enough.
But whatever we have done is very good.
We have done very good work for ihe
Navy in terms of the sonar system, acous-
ics system, sea mines, torpedoes etc.
l'hese are some of the areas where real-
y some good work has been done. [
vould say comparable to the best that is
wailable in the world in that class.

A vecent big breakthrough has been in
the case of the low level radar, which
1as been commented upon by the PAC.
3ut the net product on the top of all that
s a really, exceptionally, good product.
Ve have done good work in high-altitude
lothing. It is very expensive and it is
rery difficult. You can imagine troops
ighting at altitudes of 20,000 feet and
it temperatures of — 50 degree celsius{
T'hey are not to just live there. They have
o fight there. They have to be equipped in
such a fashion, they have to be clothed
n such a fashion that they have also to
ight, not just live. Mountaineers, for
xample, When they do their part of
vork, they have only to climb and they
ave nothing else to do. These gentle-
1en have to climb mountains on the one
and and fight also while they are clim-
ing. Some good work has been done in
srms of shelters, habitats, clothing, food,
ackaging of food etc. for these people.

We have also done some good work in

:gard to vehicles. We have developed
mall vehicles of the jeep type, trucks
lc. based on indigenous R&D. We have
eveloped half-truck,  a vehicle which is
alf motor car and half tank. We Thave
eveloped tractor vehicles. A  very fair
sread of activity.

Another thing which is of more inte-
:st and which has direct relevance to
fembers here is the communication sys-
em. We have produced an  indigenous
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communication system, I include in this
the Army, defence research, army produc-
tion agencies; all together. This is known
as Plan AREN-—Army Radio  Engineer
Network, which is a very sophisticated
communication system. There are three or
four like it in the world. This has also
direct relevance to civilt communicaticn
network. We have a wide range of success
stories, In this, we need one major suc-
cess to fund. For example, our low level
radar which is a very significant success.
For this one product alone, the order
book position with the BEL is Rs. 450
crores, If you get one or two successcs
like that, you can pay for the investment!
which you are making in research.

I would now like to discuss two or
three programmes which regularly fea-
wure as questions in the House but we
very rarely get time to explain them. One
thing T would like to mention here is the
main battle tank. Not more than four
o1 five countries in the world are trying
10 make such a tank. It is one of the
most complex span of technology known
to man, because what you are producing
is a very complex vehicle. It is a transpor-
tatton problem. It has no utility at all
unless it can fight. It cannot fight unless it
can protect itself. It is a combination of
thic best vehicle technology known to man-
kind. Therefore, the main battle tank is
a project or a programme which is high-
ly ambitious. We have done good work
in this, We have been exceedingly success-
ful in parts of the programme and nct
successful so far in other parts of the pro-
gramme . Therefore, when criticisms are
made by hon. Members, I would like
them to bear this in mind. This one par-
ticular project spans so many projects in
terms of research and development that
success or failure in any one of the sub-
projects can never said to determine the
success or failure of the tank project as
a whole. To quote you an example, we
have been very successful on the gun, we
have been very successful on the armour,
we have been very successful in suspen-
sion system, we have been successful or
the tracks, we have not been very success-
ful on the engine,

SHRT NIRMAL CHATTERJEE (West. .
Bengal): Not in the field of MBT, That
is an area of neglect,
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SHRI ARUN SINGH: I will come to
it in the other part. So, when we are
talking about the tank programme for the
MBT, we have not got six prototypes cur-
1ently under valuation. We expect the tank
to be produced indigenously by the end
of this decade. It is possible, I am not
in a position to say with any degree of
certainty today. We know that we require
a certain type of engine which will pro-
duce us 1500 hp. The first component of
that engine has to give us something like
300 hp. If we can get that 500 hp. we
can get the 1500 hp, we know that. We
are having problem in that first part. We
have one of the two options. This kind
of problem is true not only in defence
but in hundreds of other programmes.
Either we have the option, saying, right,
until you develop this part of the progre-
mme, no further activity on any other
part of the programme, and if we tcke
ihat and if we do not succeed on that
part of the programme, we will not have
an indigenous tank. So, what have we to
do? And this is something which is com-
mon to all research and development aad
it is particularly true in defence that we
have to run two lines in parallel, we have
iv work with an imported engine and if
oy ill luck, at the end of this exercise,
indigenous engine does not work, deve-
Jopment of all the other  sub-assemblies
and components and sub-systemgs is done
on time, but the engine is not ready. Then
we will produce a main battle tank with
an imported engine because what we want
is the main battle tank. We do not care
for the engine. The engine is definitely
of secondary importance, But we do have
a problem with the engine, as you right-
iv pointed out, Tt is also true of the next
projeci which T will discuss. So, some arsa
has 1o be given in terms of engine deve-
Iopmant per se, air aspirated diesel en-
gines, ‘et engines, ¢ll kinds of engines.

SHR1 NIRMAL CHATTERJEE: Whaut
about LCA?

SHRI ARUN SINGH: I am coming to
that.

What T wag saying is that we have a
very fine tank programme. We are hope-
ful that we will manage 1500 hp., but
we will not supply a second rate engine
‘0 the frdlin army on a first-class tank,
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simply because that is an indigenous tank.
We will make sw= that the engine which
is fiteed in the tank is suitable for the
tank, as the Indian army wants jit, whether
tnat cngine is indigenous or not. Our pre-
ference is for indigenous engine, If we
fail, we will import the engine.

The second major programme to which
1 wouid like to draw the attention of the
House is the guided missile programme.
It is 8 large progtamme which is under
way, It deals with basically three types of
missiles, that is, surface to surface missi~
les, surface to air missiles ang air to sur-
face missiles,

T am very happy to announce and this
will be mwy firs' public announcement [
am inaking, that we have had the first
launch of the surface to air missile, We
have had a iow-level quick reaction sur-
face ic air missile. It is totally new, abso-
Jute!y state-of-the-art missile. We  hav:
had our first test of the launch. Many
more are requited, We may have to do 30
or 40 launches, but it is a significant achi-
evement. This is the field in which we ar»
coming for the first time, on an indigeu-
ous knowhow, So, guided missile program-
me is generally gning on well. Launcho»s
arc teing done and they will be done a2
and when requued. When they are done,
th2 Heuse will know about them.

T will come to the LCA. A major ques-
tion has been raised many a time in this
Howe ever since T have been a Member.
There were two options for India. And
these options came into being in 1956
or thereafter, for the first time. They have
been repeated from time to time since
then. Do we want an indigenous aircraft
industry or not? Or are we content to go
with a semi-indigenous aircraft industry?
Because it is possible to have a semi-indig-
enous industry. Semi-indigenous industry
route is Licensed production. The indigen-
ous route is local development, indigen-
ouz development, We were the first, one of
the first, countries outside the Super Powers
to have our own aircraft programme in
1955-56. And they produced a superb air-
craft, It wag the HF-24 which came in to
service as Marut. Unfortunately in that pro-
gramme there was no engine at all. The
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engine was theoretically going to be deve-
loped in Egypt. The Egyptian engine never
got developed. The aircraft was developed
in India, but there was no engine. That
aircraft never recovered. Consequent upon
that, as a result of that failure, the avia-
tion industry in {ndia died. For the Ilast
25 years, there has been no significant
development in aviation in a country which
has one of the largest Air Force in the
world and which has also got one of the
largest civilian fleet of passenger aircraft.

And this is a very very sad situation.
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So we have come to a stage, when it
comes to the LCA, where we want to deve-
lop the aircraft industry in this country.
The question about the LCA was that we
knew as far back as three or four years
ago what type of aircraft is likely to be
in service by the mid-nineties in the world.
We know that the conventional types of
aircraft, as we see them now, will no lon-
ger be capable of being flown by the end
of the century. They do not, they will not
possess the capabilities required of an air-
craft. So what we want to develop is a
very complex flying machine. What we are
trying to do is we are trying to bypass an
entire generation gap in aircraft develop-
ment, The machine that we are trying to
build. .. . :

SHRI N. E. BALARAM: You have to
bypass a generation. What is the use of
an outmoded machine?

SHRI ARUN SINGH: That is our view
also. We have got to jump over a gene-
ration, What we are going in for is an
aircraft which is based on composite mate-
rals with primary structures which s
something that, as of now, there are only
two aircraft flying which are really based
on composite materials with primary
structures. Both are fest aircraft. It is the
fly-by-wire aircraft. Fly-by-wire aircraft is
different from all present aircraft to the
extent that all commands are sent electro-
nically, all control surfaces are actuated
electronically and not mechanically, Tt
will have to have very advanced instru-
mentation and display systems and it will
have to have very advanced weapons sys-
tem. In order to do this, we have to have
five proerammes running at the same time.
We have to have an air-frame programme,
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testing composite materials. We do not

know anything about composite materials
in this country. We have to have controi
surfaces an aircraft control programme
based on fly-by-wire system. We do not
know anything about fly-by-wire. We have
to have a very complex display and ins-
trumentation system. We know something
about that, We have to have a very com-
plex engine development programme. The
kinds of thrust-to-weight ratio which we
want in this aircraft are really extraordi-
nary. We have done work on an engine.
And we have to work on a weapons and
censor system. We have got some work
done.

Taking this as the spread, we want
from this to build an Indian aviation in-
dustry. So we put together a group of
people, largely from the HAL, but also
scientists and technologists from a variety
of disciplines in India and some Thave
come back from abroad to work on this
project, into an agency called the Aero-
nautical Development  Agency—ADA.
Many laboratories in India are working for
the LCA. For example, Mr. Nirmal Chat-
terjee raised a question about the engine.
There is a full laboratroy working on an
engine. We have a very good engine ready,
Rut it is not good enough for the LCA.
We have to develop the kind of engine
in technology terms which, as of now,
will be one of the best engines available
in the world. And there are only two or
three of the type under development.
- One of the strange ironies about
6 p.M. the aircraft engine, the GTXen-

<# 4 gine for the LCA, is that India

had a process called, in Sanskrit,
Madhu Uchchishta Vidhana—the lost wax
process. The dancing girl of Mohenjodaio
and the Chola bronzes were cast by the
lost wax process, We lost this process
The biggest single stumbling block on th.
engine is the turbine blade, and the pro-
cess rediscovered in the western world is
the lost wax process and we are having
to re-invent in our couniry a process Or
technology which was with us, maybe
four thousand years ago, But we are be-
ing successful in it. We have done tremen-
dous work. Tt is called investment casting.

*a very complex technology. But we are
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confident. We have done good work on
it and we feel that it will come through.
So, what happened is, we have got out
of step. To answer Nirmalji’s point, we
have got a little out of step.

We fecl that we will have a flyable air
frame as a proto-type, ready before we
have an engine, So, we do not want to
stop that work on the air frame. So what
we said is, we will buy, outright, ten en-
gineg for air frame, one engine test bed
tc power the prototype which we will
have and engine development in GTRE
of the GTX bypass variant, the VS vari-
ant, will continue. So, this is not intend-
ed to have a kind of neat bypass route to
obtaining an imported engine, I want to
allay your fears on that. Tt is genuinely
that we will have the air frame, we rec-
kon the air frame ready to fly three to
four years before the engine will be ready,
and for those three or four years this pro-
totype aircraft arc going to be subjected
to tremendous tests by the research scien-
tists, by test pilots, by production pilots
and by the Air Force, and the testing on
the prototype can be carried on. This is
the route, incidentally, which a lot of
countries follow. For example, France has
just come out with their variant of a me-
dium combat aircraft based on similar
technology of flybywire and so on, and
they have also used the same GE F-404
engine although their own engine is under
development in their own factory and
they expect to have the engine ready by
the time production is organized for the
aircraft. So, these three programmes-—the
tank programme, the missile programme
and the aircraft programme—we think,
are real trend-setter programmes because
we expect to be successful in these and
these will provide the really true base for
self-reliance in . this country for  major
weapons systems.

In the last four years we have made
it very clear that in the last fifteen years
or so the rate of change in technology has
been so rapid that the next colonization of
the world has to be a technological cole-
nization. Therefore, self-reliance in the
field of technology is an area which we
cannot lay enough stress upon.
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We have also done some dreaming—be-
cause we feel that in research and deve-
lopment there is need to dream—and we
have some very esoteric projects going on
in areas like hyper planes, laser systems
and so on which are, as I said, very eso-
teric, and a spy in the sky. We have
groups working on them because we feel
that we would like to test our hand on
something which is unusual and very ex-
citing.

In conclusion, I would like to thank
you, Madam, and honourable Members. ..

SHRI KAPIL VERMA (Uttar Pradesh):
Can you tell us something about the AS-
WAC system at HAL, Bangalore, which is
a matching system for AWACS?

SHRI NIRMAL CHATTERIJEE: 1 have
also seen some of the DRDO laboratories
and I was deeply impressed. 1 have also
been sometimes honoured with their pub-
lications which were sent 1o me.

I know more than year ago the titanium
thing you mentioned today. But still in
order to raise the quality of the debate
still higher, what still is necessary is to
pose the problems that are being faced
inside the DRDO. They are good, they
are doing things. But there are problems
also in the functioning of the DRDO. I
would like the Minister- very much to
pose such questions to which we can bes-
tow our wisdom, collective wisdom and
raise it to a still higher level.

PROF, C. LAKSHMANNA (Andhra
Pradesh): Qne more point. You said that
the expenditure on R&D has gone from
Rs, 76 crores to Rs, 650 crores from
1.9 to 5 per cent. It is a very  good
thing. But then you said that the man-
power engaged in the research labs has
gone up from 9,000 to 14,000, If you
look at this, the number of people who
should have been doing research is not
commensurate with the increased amount
over the period of time.

You also said that you are having
plang to involve the IITs, universities etc.
You have to involve them in a substan-
tive way. T would like to know what :
system you have developed to  involve - -
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them in a larger number so that the output
is much more than what it is. I would like
to know what those programmes are in
which you would involve more number of
people in the research work,

SHR1 NIRMAL CHATTERJEE: To
what extent hag the perspective planning
come to stay, which was not there in
the 70s?

SHR1 ARUN SINGH: About the as-
pect which the hon. Member mentioned,
much hag been said about the AWACS,
The Raksha Mantriji will be dealing with
the question of the AWACS and so on
in his reply to the debate.

There is one basic thing which I would
just like to mention. The AWACS is a
super, what is technically called, AEW
aircraft. The normal development follows
this route, that you produce first, what
are called, the airborpe early  warning
aircraft. And the Hawkeye tends to  be
more of an airborpe early warning aircraft
than the Boeing which is called the
AWACS which ig the airborng warning
and control system because the control
part of it is what the AWACS  does,
which the AEW aircraft does not do.

The ASWAC project is, therefore, a pro-
fect which is a technology demonstra-
tor because the AWACS is a  system
which, in the flying capability, is only
one. There is only one AWACS available
in the world. There is only one aircraft,
and that is the Boeing aircraft,  Some
other countries have tried. Some  have
failed. Some are still trying. So, we want
to take on a technology  demonstrator
project which will ultimately end up with
an AWACS. But it will take many, many
years because every technology that we
are talking about is not known to us,
and it is a highly complex technology and
is not available from anywhere in the
world, So the ASWAC is really a pre-
liminary, technology-demonstrator project
for airborne  early warning. And
it will take, even if we are lucky, a de-
cade, before we get anything really mean-
ingful out of this project.
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SHR1 KAPIL VERMA: Then, whai is
your reply to the AWACS?

SHRI ARUN SINGH: To that the
Raksha Mantrj will be replying,

I will dea] with the question of man-
power, if I may. On the manpower side,
we have got an achievement -- we have
not yet sold it to the Government, but
we still think, we can -- of the perspec-
tive planning process, because we have
now got a very specific plan in termg of
projects, laboratories, money and time-
schedules, We have also evolved a pers-
pective manpower requirement for diff-
erent types of manpower. We have many
grades of scientists, for exampie. We
have grades of technologists. Then we
have other people who work and help in
laboratories. For example, the figure I
was quoting of 14,000 ‘people, They are
bnly scientists and technologists, The
total number of persons working in the
DRDQO today is 31,200. So, we have now
developed a perspective manpower plan
for DRDQ upto the year 2.000. In this
perspective manpower plan, the manpower
is identified by the skilly required. How
many aeronautical engineers are we go-
ing to need; how many naval propulsion
people are we going to require;  how
many people are going to work on guid-
ance system for surface-to-air  missiles?
Thiz throws up how many we can get.
Because some of these areas do not ex-
ist, in those areas we go to universities
or the 1ITs and tell them that this is our
requirement. We need 250 people of this
type. Alt you in a position to give? They
say, no, we cannot give them. O, K. how
close can you get? We get upto here and
you retain after that. So, these coopera-
tive projects of that type we are getting
involved in. I will project it to Raksha
Mantri. This is the phased  manpower
perspective plan. And from that we will
give birth to our requirements in terms
of faculties, academia ang so on and so
forth, But the little bit of work that we
have done is successful, becauce we have
now got a recrnitment system which is
based on external examiners as it exists
in the universities, We have external ex-
aminers who do recruitment for us. We
have been successful in attracting people
to the extent that in the last few years
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in all these new activities, we  actually
recruited 700 young scientists and engi-
neers, Recruitment of 700 people in one
small period of time ig reasonably a
good achievement. So, we are  hopeful
that we will get the people.

There is another thing that I  must
point out here, It is a very interesting
thing. 1 quote an example of a young
lady, We find that sometimes, or quite
often, people do not follow the normal
route, because the npormal route in In-
dia, if you want to be a very high-level
technologist, is that you have go; to
end up in an IIT or to qualify as a post-
graduate and so on. But we find we get
some exceedingly competent people  who
are B.Scs from regional engineering col-
lege; and so on. This young lady I am
talking abowt is one of the few people
working in the country on the artificial
intelligence system. She would never have
got into IIT, but she is absolutely outst-
anding in this system. So, the spread of
talent in India ig there. The problem
that we have, like many other organisa-

sations have, is how do we identify that

talent and how do we find those people,
In this process we are now trying to
involve the universities and IITs, where-
ver we can get help from, including the
CSIR or the Department of Science and
Technology. We are also going to try
and build up capability in the Services
themselves. The Services have  accepted
the concept that you could qualify people
ag scientists and technologists in the ser-
vices and give them their own careex
path, their own promotion capabilities and
80 on ag experts and not necessarily feed
them back through the normal route of
promotion and so on and so forth, So, the
effort is on. But ultimately we are going
to run into the problem, if we are not
careful. If we do not project this manpo-
wer requirement properly, we are going
to run into a constraint of manpower,

The theory that we have the third lar-
gest science and technology manpower in
the world is true in quantity, but it need
not be true in quality. So, we have to
identify the quality.

So fay ag the problem areas are  con-
cerned, 1 would say frankly the biggest
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problen: that we possess today is the prob-
lem of human, resource, | think I am right
in saying that we have managed it. It does
not go to the credit of any person or a set
of persons, but we are operating in one of
the most exciting fields in India today; in
defence which ever laboratory you look
at, they know they are operating in the
field of a very great excitement and that
their contributions, their potentials are far
beyond the normal contributiong made by
scientists and technologists. I think we
have managed to get some better gearing
in our structures and so on and so forth,
but we have problems. 1 know some of the
problems that you are talking about, For
example arbitration awards are pending for
2 years. It does not lend iwself to creation
of great enthusiasm. But we have to over-
come administration hurdles. We do not
have any problem of finance unlike five
years ago when we had single constraint,
that js, financial resources. Foday 1 can
confidently say that finance is rot a cons-
trainf{ because we are now conscious that
the money that we have must be spent
well. We do not want ic throw it away.
Therefore, we have to be very clear about
our programmes and in what time frame
we can complete the projects which is the
biggest problem in R&D work., How do
you kill the research project? How do you
say no? I have a first-class project which
is going on and I thought it would take
two years but it has taken twenty years.
One of the problems for research is that
you have to be strong enough to say al-
right not two but three and after three, no,
So we have to be very clear about our-
jectives, about our targets and about our
time-frame and money will come.

SHRI N. E. BALARAM: Then kil the
research or kill that project,

SHRI ARUN SINGH: Only that parti-
cular piece of work which is connected to
the research, 4

PROF, (MRS.) ASIMA CHATTERIJEE
(Nominated); May I know from the Min-
ister whether any efforts are being made
to carry out defence reserach in  high
altitude areas? This is an inter-disciplinary
research work. It meang research on met-
allurgy, physics, chemistry and other disci-
plines. How many laboratories are the;e
in our country?

o JEERP
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SHRI ARUN SINGH: I think the hon.
Member asked a question which I should
have covered on my own because it ig a
very pertinent question. We are probably
the only defence forces in the world who
have to operate in this kind of altitude,
There is no country in the world which
can assist Ug in this area. For example, I
discussed briefly on clothing and what we
are using there is the kind of skiing equip-
ment or mountaineering equipment clothing
which is developed in other partg of the
world for expedition to go and spend three
weeks and come back or two monpths and
come back, But our men have to live there
in that equipment, in that clothing, in
that altitude for six months. So high al-
titude research is a very, very major prob-
lem for us.

The second problem we have is in re-
gard to our men who have to be at Siachin.
Now, it is not enough for us to say any
longer that we do not have any permanent
solution for our men as to how they live,
how they eat, how they equip their food
and how they dispose of the waste. So we
have to find permanent solutions to these
problems and in order to do that we had
set up a permanent steering committes
some one and half a years ago for high
altitude research and it deals with a variety
of laboratories ranging from clothing to
food, ghelter, arms and ammunition, trans-
port, medicines, because some of the die-
eases as Gen. Aurora has pointed out are
totally special in high altitude, for exam-
ple, oedma, frost-bite and some of the
thingg which we have found are really ex-
traordinary, For your persopal interest,
Madam, we discovered that there is a phy-
siological, preponderance to frost bite, You
can screen a man in the plains and you can
tell certain people before they go into the
mountains that if this chap goeg into the
mountaing he will be frost-bitten and this
kind of research is something which only
we need to do because only we use peo-
ple in those numbers in these areas,
Most countries just send them for mount-
aipeering expedition. So we are doing a
very basic amount of work on the high
altitudes.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: How many laboratories are
there? :
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SHRI ARUN SINGH: We have a total
of 45 jaboratories.

AN HON. MEMBER: Are there high
altitude laboratories?

SHR] ARUN SINGH: Each laboratory
makes some contribution at any point of
time in any particular project. On high
altitude we may have 7-8 laboratories wor-
king on it. The specific high altitude labo-
oratorieg are 2 or 3 only. For example,
there is one in Manali. Spow and Avalan-
che Studies Establishment and there is on¢
in Leh which deals with food production
etc. But in putting up these laboratories
from all over the place, including engine-
ering laboratories, material science labor-
ratories, a fair amount of work is done.
And there is a coordinating committee cal-
led the Steering Committee.

In conclusion T would like to reiterate
my own personal thanks -- if that jis the
right word -- to the men and women wor-
kind in these Defence labs, I am sure thel
House will join me in conveying our com-
pliments to them. We can say with confid-
ence that they can meet all the challenges
that lie ahead of them and we wish them
all the best,

May I, with your permission, Madam,
share a piece of information with  the
House? The Swedish Government is issuing
the following press statement today im
Sweden. The information has just been
received from the Swedish Ambassador in
India:

“The Government has today decided
to ask the Nationa]l Auditing Board to
make an auditing review  of certain
transactions that' were made by Bofors
in connection with the Indian Govern-
ment, The review shall be conducted
speedily and should be concluded by the
end of May. The Indian Government
has made a request to the Swedish Gov-
ernment to try and ascertain if middle-
men have been used, The assignment by
the Government to the Auditing Board
means that the Board shall undertake an
auditing review in this matter. The Bo~
ard may, if necessary, appoint a char-
tered Accountant to participate in the re-
view. In its work the Board should take
the advice of the Military Equipment
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* “Inspectorate, The Government assumes
the Boforg will give the Audit Board all
necessary insight into the transactions.
The Board will alsg partake al] avail-
“able documents with various authorities
concerned. The background to the deci-
sion of today is the following.

‘An important question during the ne-
gotiations for a contract between Bofors
: and the Indian Defence Ministry  was
~the request of the Indian Government
sthat the Howitzer deal should be com-
icluded directly between the parties with-
wut middiemen, This question was also
- raised in talks belween Prime Minister
Rajiv Gandhi and Prime Minister Qlof
. Palme, In Januwary of 1986 Prime Min-
ister Olof Palme informed Prime Minis-
ter Rajiv Gandhi that Bofors had dec-
~lared that it wished to conclude the busi-
+ ness directly with the Indian  Defence
Ministry thus without any middlemen.
Bofors also wrote directly to the Defence
Minisiry in March 1986 stating that no
Aniddlemen would occur in the  transs
action. On April 21 of this year the
Indian Ambassador came ‘o the Swedish
Foreign Ministry and asked that the
Swedish Government should help in ob-
taining information as to whether middle-
men had been used or not. In view of
_this, the Under Secretary of State, Mr.
" ~Carl Yohan Aberg, immediately contac-
ted the leadership of the Nobel indust
ries and requested that full clarity gh-
ould be obtained in the matter, On April
24 Bofors transmiited a written report
-‘to the Indian Ambassador in Stockholm.
. » The Indian Government has declared
“that an investigation through the Swe-
dish Government is of great importance.
The Audit Board will make a speedy
review of all those tramsactions which
may be relevant in the mater.’

This has been translated from Swedish
to .Enzlish by the Swedish Embassy in
Delni, '

SARDAR JAGIJIT SINGH AURORA
(Punjab): Madam Deputy Chairman, [
think we could now turn to the mundane
subject of the Defence Budget after having
had a very illuminating and enthusiastic
talk, if T may say so, from the Minister
of State in the” Ministry of Defence.

L RAJYA SABHA |
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SHR1 NIRMAL  CHATTERJEE:

Madam, | thin< this can be done to-
morrow also. I think, the Minister has to
go now. Of course, tomorrow ig the Pri-
vate Members’ day. The only course for
us is to skip the lumch hour tomorrow.

THE DEPUTY CHAIRMAN: If the
Houss agrees, 1 have no objection.

SHRI GHULAM RASOOL MATTO:
We have to have got two and half hours
for the Private Members’ business and if
we will skip the lunch hour. We will get
two and half hours.

SHRI NIRMAL CHATTERIJEE: 1 think -
that is the only course available now.

THE DEPUTY CHAIRMAN: I think
that with the consent of the House 1
can say that after Sardar Jagjit Singh
Aurora finishes hi; spesch today, we will
adjourn and tomorrow we will  have
no lunch break and the remaining sp-
eakers will speak. Is that all right?

SOME HON, MEMBERS: Yes.

SHRI NIRMAIL CHATTERJEE: Ma-
dam, sometimes you are more reasonable
than my expectation!

THE DEPUTY CHAIRMAN: Some-
timeg you are more sensible than my ex-
pectation!

SARDAR JAGIJIT SINGH AURORA:
Madam, can I carry on?

THE DEPUTY CHAIRMAN: Yes,
" please,
SARDAR JAGHT SINGH AURORA:

Thank you 'very much. Madam, it is
the primary function of the Defence ser-
vices to provide security to the country
from external aggression. Today, all wars
are national wars and, therefore, real sec-
urity can only be provided if the nation
as a whole is involved in it, So, there
is a need to mobilise all the national
resources. The point that I would like to
stress at this stage is that it is the national
will which is the most jmportant aspect of
fighting any war and unless we develop
that national will, the will neither be able
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to mobilise resources nor we would be able
to fight proleaged war. Uptil now, ludia
has had experiences of fighting = against
China and at least three times against Pak-
istan, These wars have been of a short du-
ration only and the will of the nation has
not really been tested. Their enthusiasm has
been tested, but not their will. Therefore,
it is the basic duty of the Government
which hag been in power for a long time
to ensure that that will is developed. I am
very sotry to say, going by the discus-
sion that has taken place today, we have
been talking more or less in despair ab-
out how we find ourselves vis-a-vis Pak-
istan, China and America, We seem to
be rather overwhelmed by the problem.
We have been provided one answer by
my worthy colleague, Mr, Bhandare, He
has suggested that we should have every
imaginable equipment including nuclear
weapons and everything else, nuclear sub-
marine; included, and only then we will
feel secure. But where are the resources?
We must realise that India has the com-
pulsion of limited resources and, there-
fore, we have to learn to be able to
fight and defend our country with deter-
mination in spite of our inferior resour-
ces. It has been done, |t was done by
China in Kcrea against the  American
resources, and not cnly against the Am-
erican resources, but also, at that time,
against the UN resources. It has been
more successfully done by  Indo-China.
first against the French and, later on, ag-
ainst the American resources which were
far far greater, in quality and quantity,
than what the Indo-Chinese could pro-
duce. That is why, if you forgive me, 1
want to labour this point and it s this
that is really required our determination.
We are a nation of 700 million people
or maybe 750 million,
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SHRI NIRMAL CHATTERJEE: Now.
we are 800 million.

SARDAR JAGIIT SINGH AURORA:
All right, T will accept that it is 800
million. Therefore. only when we as a
nation are determined. only when we as a
nation are united and only when we as
a nation are enthused about what our task
is or job is, we would be able to  face
what is against us and not otherwise. Now,
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the second point is for the defence services.
You have to first work out what is the
threat. Defence and foreign Policy are
very closely allied, and I am very glad
that we are talking of defence soon after
we have talked about the foreign
affairs. We have been talking a great deal
about  our foreign policy. T think the
thing to remember is that there is no
permanent foreign policy. There are per-
manent national interests which govern
your foreign policy, and therefore your
foreign policy must change to Serve your
national Intercst. And that is another as-
pect, 1 think, we possibly do not pay
enough attention to.
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Our national interests are security ag-
ainst two major enemie; at the moment
—One iy China and the other js Pakistan.

Now, China looks a very much a big-
ger threat. But I do not think jt is, be-
ause if you evaluate it, the Chinese ab-
ility 10 carry out the land attack suppor-
ted by Air Force and what you have,
over the Himalayas, thi; limited. There-
fore, the real threat from China, as |
foresee it, is tg embarrass us on the
frontier and areag close to the fronmtiers,
rather than launch a major attack, Our
plan should be based on how much we
need against it and not get so much con-
cerned that they have got 3 million army

and we have one million or lesg than
that.

Next comes Pakistan, There is no
doubt we do not have a natural barrier
against Pakistan. There is no doubt that
we cannot compete with them, with the
quality of weaponry, because if America
is going to continue to help them like
this, T feel that whether we try to catch
up with them, in every respect, we may
not be really be able t0 do so, because
you have to buy these weapons T don’
think that the Americans are going to
give you the same even if you tell them:
We will pay you, and give us these
weapons, They won’t give, because the
Americans are also wanting to use their
weapons to serve their permanent inter-
ests, and their interests are not tied with
ns. We must accept this proposition.

Therefore, what I suggest is that what ‘
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we lack in the modern weapoury we have
to make up with the preponderance of
resourceg that we have over the Pakis-
tanis. We certainly have them. What we
can produce within, Pakistan cannot
produce one-tenth of 1 am very happy
to know how much progress we have
made in Research and Development. My
knowledge is a bit out of date. I would
like to compliment Mr. Arup Singh for
giving us this illuminating talk. It has
given ug greater confidence that we are
on the right lines.
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Having decided what is there, now we
have to decide the balance force, and
that is really important for us, I think
that exercise has been done over the
years, In any case at the Natiopal Def-
ence College they do it every year.

There are one or two points that I
would like to mention here. Sometimes
we get carried away that we give soO
much to the Army and not enough to
the Navy or give so much to the Air
Force and not enough to the Army or
the Air Force. For the Air Force you
may have to spend millions and billions
of rupees. I am not really in a position
to criticise it. From what I have heard
about the condition of the second air-
craft carrier from various people, I am
a little bit concerned because I do not
know whether we have decided to gpend
that money in the right manner, If I have
been wrongly informed, T stand corrected,
I would request the Defence Minister to

please throw light on this. I hope the
new carrier is better than the one we
bought last time. Somebody mentioned

about aircraft carrier in 1971 operations.
I can assure you that it wag by will po-
wer rather than the mechanical ability of
the aircraft carriers that we could launch
the aircraft. ¥f the wind was favourable
and if we were running the aircraft car-
rier in that direction, only then we could
do it. Otherwise, it would not pick up
enough speed for the launch. It is impor-
tant that the equipment- you buy is,
good. Otherwise it causes problems and
leads to lack of confidence. Deliberately,
I am not using the word morale. I think
the defence forces of India do not lose
their morale so easily as we think they
do,
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There is one other thing which I would
like to stress. When we were briefed,
it wag mentioned to us that the defence
factories would be modernised. These
are really vintage factories, They were
so0 when we inherited them and I find
that many of them still continue to be
vintage, These factories should be really
modernised or scrapped if it is not possi-
ble to modernise them.
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What we cannot produce ourselves, we
have to buy from outside, We have fo
accept that over the years it has become
quite common that in large  purchases
from outside, a certain percentage of
commission has gone to the coffers or
the pockets of certain people. I am very
happy to know that we are making every
possible effort to block that leak. 1 think
it is necessary for the Government to
take such measures that will convince
the people in general that this hag really
stopped. That can happen if the investi-
gation is carried out thoroughly and in
a manner which will give confidence to
the representativeg of the people, I
mean the Parliament -- that it is being
done in the right manner in order to
block this and that anybody who is
guilty will be definitely punished. We
would like to know what methods are
being used in order to do it, We have to
be convinced that you are really trying
to find the guilty and that you are going
to punish them. It is not easy to do sO.
I realise it. 1 may. point out that the way
the Fairfax Inquiry is being carried out, .
it hag left a large number of people, not
only the parliamentarians but the public
outside also, concerned and worried as

¥

to whether their Government is really ™

sincere to find out the truth and get at
the money which has gone outside the
country, Not only have they swindled
this money, they have done so in foreign
exchange about which India is extremely
short.

My next point is that whatever we
buy from outside, people are going to
say that what we bought was not the
best. The companies in competition are
going to put out articles in the papers in
order to confuse the whole thing, Where-
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as I do respect the sentiments that our
equipment should be kept ag secret as
possible I think, we should really give
sufficient details to the public after you
carry out user trials, you may give some-
thing about what you have been able to
get, You may not give the exact figure but
you may say that it was rated to do
this, and we can assure you that we
have achieved it. Further we have tried
it in the desert in the plains, and  the
hills and have found satisfactory, Cer-
tain amount of information of this naiure,
I feel, should be given whenever possible.
Normally I find that the  Government
of India ig very good at advertising or
if I may say so the public relations as-
pect of building up the image, Buy in
this respect, we are being unnecessarily
secretive,

The next point I want to mention is
about the nuclear weapoms. I trink, my
worth and very senior colleague, Mr.
Bhandare has talked about nuclear wea-
pons. He has given his views. My own
view is that we cannot afford not to have
some, at least, the technique ang techno-
logy in our hand that we are capable of
producing the nuclear weapons at short
notice, 1 do realise that if Pakistan has
this nuclear weapon today or ig going
to get it tomorrow or is only two screw
turns away from it, it is not going to
use it day after tomorrow, So, need not
get unduly panicky about it. But jn the
long run, we have to have it. And it
does really pay io belong to the select
club. It happens in ordinary life. I think
countrieg also have got to live by the
select club standards. And we can aff-
ord it. We have the ability to do so. And,
we should do so, It will certainly give us
much greater prestige and people will take
more notice of us (Interruptions).

May 1 say something about the ex-ser-
viceman and the pensioner. A lot has been
said. But, I think, as a pensioner myself
1 can talk with some personal experience.
And also one gets an opportunity to
meet many more e¢x-servicemen, birds of
the game feather, as you kmow. In fact,
tomorrow I am going to go across anfi
talk to them They are having some seml-
nar already going on and I at least want
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to tell them that I have tried to promote

their cause, and whether it will be a

succesg or nof, I cannot say,

SHRI PAWAN KUMAR  BANSAL:
Tell them that everybody has tried that.

SARDAR JAGIIT SINGH AURORA:
There is absolutely no doubt about this
that the ex-serviceman does not get &
fair deal, As a resuit I find that we arg
doing ourselves a great deal of harm, If
a trained person, whether he is from the
EME or he is trained in the use of wea-
pons in the Infantry or the Armoured
Corps or the Artillery, if he ig unhappy,
he is going to do ome or two things. One
ig that he will tell the other young peo-
ple who want to form the Army,

“For God’s sake do not come there;
look what is happening to me.” And the
second thing is that with the situation in
the country, he may fall a prey to be-
coming a dacoit or a fundamentalist or
a terrorist. And it doeg happenms, It s
necessary for the peace and tranquility in
this country that we do look after our
ex-servicemen. You engage them young
and then throw them away at the age of
30 or 35 hoping that they will get another
job. Normally it is difficult to get a job
because having been in the Services, he
hag not learnt the techmique of greasing
the palmg and getting round the people
and using political influence to get a job.
In fact, he is definitely handicapped, it is
very unfair on a person who has decided
to serve his country and lay down his
life in the service of hig couniry when
it ig necessury. While I am about it, I
just like to mention about the way we
treat our gallantry award winnets. These
persons who won the Param Vir Chakra.
We pay them Rs, 150 a month. Tg it
really fair? What is Rs, 150 a month?
So is the case with Ashok Chakra and
various other awards, I got @&
very heart-rending letter from
a very dear friend of mine who fought
with me in Bangladesh and he i not
only MVC once but MVC winner twice.
1 do not know whether he gets Rs. 300
or whether the Audit and Accounfs peo-
ple have come in the way and say no,
you will get only Rs. 75 for the second.
May be, I do not know. It iz varv imnnr.
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tant that you please look after  these
peaple. Many of these awards are posthu-
mous, Most of the PVCs are  posthu-
mously awarded to the children or the
widows of the winners. If tbey are on the
street, what is going to hapwen to them?
As you know, there have neen  cases
where people have gone and sold their
medals -in order to get money and that
-is very disgraceful. These medals  are
‘nermally sold to people outside the co-
untry who are collecfors. They are ready
to pay handsomely. This sort of a thing
should never happen and we must look
into it.

Now, I will end up by saying that I
appreciate the Governments concern ab-
out the arming of Pakistan by the USA
and about the threat from China. We do
have to face thes challenges. But  the
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only thing I do object to is that while
we are facing them, let us not suffer from
low morale, let ug not bleat, We have got
to decide in spite of our inferiority in
weaponry how we are going to win the
next round. For this we need determina-
tion, national will and the Government’s
will that we are not going to  accept
cease-fire after two or three weeks and
that we will continue to fight till we have
brought our enemy down on its kneels.
Thank you.

Allocation of Time for disposal of Govern-
ment and other business

THE DEPUTY CHAIRMAN: I have
to inform the Memberg that the Business
Advisory Committee at its meeting held
today, the 29th April, 1987, allotted time
for Government Legislative Business as
follows:

.Bngjness

Time Allotted.

1. (i{)_g:ks‘ideration_‘an_d_retum cf the following Bills, as passed by the

Sabha :

.(a) The Appropriation (No. 3) Bill, 1987

(b) The Finance Bill. 1987

1 day
2 days

2. Consideration and passing of the Coconut Development Board (Amend—

ment) Bill, 1987 . .

1 hour

THE DEPUTY CHAIKMAN: Now ihe

House .stands adjourned till tomorrow

and will meet at 11 a.m. on 30th.

The House then aljourned at
forty eight minutes past six of
the clock till eleven of the
clock on Thursday, the 30th
April, 1987. "
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